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MESSAGE FROM THE LOK SABHA
The Victoria Memorial (Amend-
ment) Bill, 198v.

SECRETARY-GENERAL: Sir, I
have to report to the House the fol-
lowing message received from  the
Lok Sabha, sighed by the Secretary
of the Lok Sabha:

“In apcordance iwith the pro-
visions of Rule 96 of the Rules
of Procedure and Conduct of Busi-
ness in Lok Sabha, I am directed
to enclose herewith the  Victoria
Memorial (Amendment) Bill, 1981,
as passed by Lok Sabha at its sit-
ting held on the 17th February,
1981.”

Sir, I lay the Bill on the Table,

SHRI BHUPESH GUPTA (West
Bengal): May I make an enquiry?
Has the Lok Sabha sent any report,
as a partner in parliamentary system,
on the first-fighting that took place
in the other House? (Interruptions)
It seems that the Harijan Member
wanted to speak something and he
was gagged. The Harijan Member
was gagged by the Members.... (In-
terruptions).

MR. DEPUTY CHAIRMAN: 1t is
not proper to discuss that here.

SHRI BHUPESH GUPTA: Will the
Secretary-General at least engquire
if.... (Interruptions)

MR. DEPUTY CHAIRMAN: Pleage
sit down, Shri Shrikant Verma,

MOTION OF THANKS ON THE
PRESIDENT’S ADDRESS

SHRI SHRIKANT VERMA (Ma-
dhya Pradesh): Sir, I beg to move
that an Address be presented to the
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~ President in the following terms:—

I “That the Members of the Rajya
Sabha assembled in this Session
are deeply gratefull to the Presi-
dent for the Address which he has

been pleased to deliver to both
Houses of Parliament assembled
together on the 16th  February,
1981,

suawiafa wgey, faes ara a7l
fedi a8 goxT @A 9 WS o7 9 39
sFar § woar foag AR agAg
fear 1 Ta gwrdl gXFIR AIgd ar
ag SaT TEN Y qora At w1 g
gFy fY \XfFT 7@ 0% a9 ¥ uF oy
Fatwe fagag @@ fear mar, faet
fa AT R AFTLO FA & Y AT
gy, fdYy ®1 gaman ag) Ty M ey
I qRWTH el AT AT 1 ggET v
awig oY 7 979 ArRfeAs g a1 39
16 *1 faare d 7 sogwafy w2y,
9% % qEf &1 woar fg=re gr,
gTET w7 FUar a1 i ggafa #i7
FHUT T AT F) FEAT WG,
sragafa, g9 &1 uSAfa 1 faeegr-
fza fraT omu, #4ifs Wi woq fawra
Y wawar § &, uF o) g § & 9@t
a3 g9 WL IuRT A gF *7 feafq
F T8 § 1aut ¥ gg Aiv gt W@ § afew
FATZIATA AZE B ATE, oy e’ F
Fre-arR faew awt & wgr fr #1< A
EIT a9 qF AW G0 I3 FHAT T qF
fif g7 A BI-BIE HET & FIT I5FT
T @9 1 A0 afedl &Y oF Jiwr
fea stan f 9 T%7 %1 99, feafa 1
qgaTd, HAAY gF&d F1 IFAM, 3T
Fr frafa #1 gzed@ wiT oo
@ ¥ ofada w3 A @1 f7 379
T A F1 AW T AT qHAT & |
wfFw o3 39 3w 1 gwha & f5 agr
Fga-gt uifear § #IX g7 qrét
vt wfendr &, sol ggEE
F FIW W@F F A e FEAFR
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T TF AT w7 LT BT AT B
fosd f5 SuF wgew IR faady €
Tgse g1, AfeT g Y ggIm gudr
& st § 1 faer uw ad § @ g
21 3w &1 #13 fgwar @@ & @gb a7
geqrd, HIGA AT gIqg ATREH F
gu i1 3 & 9o faeft qeg 71 foeaa
Agt &, 7 felt avg #7 swfga § WiE
FIT AT &t &Y fee o qEt &y
TS IAFT TST AHAA Tieq g1 gray foraqr
f& arq g1 egse & fw St s orREd
3w ¥ frey 12 7T ¥ 1Y |, I NS
T SAfga 41, T Jafga F1 AraAr o4 |
g% 9fie  uHaTg g8 1T € fir gR-
BYe nat, 9t 5 mifedt & =0 § a3 fay
TH——gg J7d1 gl § T G0 fway
feer & 9% &7 el & AT
g 1 IEHAT @I AT | § gA9aT
g fr g7 arfedi ¥ Aix s @1 7 aga
Tgr W &1 fga fear dan afe g 57 12
7T ¥ UF guR F ATEF WA BT IAA
Fq; iy dargea & IaEr AlE,
BAF A1 F1HIHT AL AT F.X 3 B
AN F AIHT FA T FH T TFA, T &
FH HYAT IZITT F1 57T FT 5T 9 |
AfFT IeeiA gav &1 wEqn wfeqan fFwar
AT Ay aret F 59 A6 F1 5w faay
f& 3w &1 ggaia & sfey A agrar
13 ) afFT ag ATHET, a8 34 o7 WY
gt g & A A5 I G g5 8
Fifs T9% 9o dar 7 w37 fF far
g, aut &1 fa=y9 § | ag WE amW,
ag fame W aWft AW &% @Far §
a7 & au qifzat, qamw safsq sua
fedl ¥ FUX ST HT AIA BRE § BE
g3 Tt ¥ FIT 393 FT 919 AR
o A€ & % ag agdl O & Wr &,
gfagrg ®, g1l anf & wr@ ®
AT @ ], 99 JAH Sifadi ¥ JAW
Foit §, gui 7, grwaEy 7 9 gifaat
§ A9 WET F qE 97 W@EHL AL
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T AT FAT AT FoYFEAT AL,
IaF¢ BATEATET A | g v FOA
frar 2 1 R Wi &Y wafw g §
MITGET @Wre | afqe (A ars |
AT g | Afwd qFT g@ear &1
TAT ATH FAEY § T HAq, § A@T
Fgar i qm € g€ & § 76 FgA1 gAn
sfaqefy faa s w7 o871 %7 WwE
g axar § fF 38 grarg 7 8y, afwa
UT FY FESTT H FIT ATH FIS
G, AT AT F15 AT & qv ead
gfgaely arfzal £ a9g 7 #3ifF I
gEafa #1 VST ®7 LT AE) fwar
afexw ga9 &1 wEAr wleqax fEwar )
TR AT TF  FART  RT wEAT
nfwaare fxar, aTq F71, ASWE F1 VLQT
sfega foar fagd s7a1 SR-ME
fasta g1 g&dT &, ST OR-AE &
arfad g g%a § AfFT SaT Use FT
¢ feg agy g | 9g @ uF sA
I 95 U g 1 98 83Ar & 7T
ag Iw wrgarEt g ¥ sfear wigh
SHY TF wgr Aar e § awAr Jil
M f7q7 SE-v 79 § Yoitaw
qifedi #, IIH ¥ fHdr ¥ 3aAy wfda
i g Fawm weafadl &1 gaar
FT TF Aqca TAT HL b 1 g
ATET FT AT AT gfag A agq
T T § AR g A Sl
afew o1 s o B W oY arfegy
FT SHY GG FIX IS FT AraAT fgy
forg g & «imdy 3ivgT Yy § quTe
BI-Bl AaHl & I I FT 4T,
FA dF0 gfe § A &y

W UG F W, W W F O
HTHAA BT FAT FHT TG WY 7 A}
F A AX T G 1 FfeTEAry
o ¥ T Tanfset ¥ G Tee
e @ A A
g ®TE M ag [AFE agT Wa g
| g TFT & ARIAAT I FTEI @G Wi
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[Shri Shrikant Verma)
ag at & fafvwer fafer s ar
FATH FT | IGN ToHAAT AT &, GATAT-
qa «f & fesle & &, i =l i
fas faqm fearg owar 2, f98 =0
T Fqer HuF1 Y fa@rs wer & W
¥ga &2 % g I fA%y 250 awl F
gufrdwarz & W § |

afFT Y foow w9 3 F @
3T gar a7 o fe foeer @Y auf &
§t 7€ 9T gRm 0 mrfEga, 9w
qq T gw Ry YA aF ! wrfEs,
W gd@ F FeE fggeam #% w0
@ ! I g9 F qTa9T W F A
FYYE AW ATTGH 7 TR FICOT
g o1 i aat & g9 7w wewEs aX AR
79T 9FCIR F g9 9T HAIA FT OF
a7 W a7 7@ A1 fF g qe} e
AN |ITAT 9T 1 g oW ST I F
q 7gf & ot f fremo @< a1gT 9w
REI AT ST AWM AT G ot
o9 0 9T @S § #X fagarsdt #)
FIOTRT FT GWAT FA T ogAT F
QYT 3q7 q¢ @ ¥ AW 48 AW q27
g% AT AT, IAT IS @ F AT |
W A Sar T g T & o
afe gt & PFaTdl 7, 45T F Wl A,
Igr F AL AT A, TgT ¥ IR I ¥
AT qEEdl ® FEEE  ATeH-ama
T fFm

¥ qar § o ao oA gy
wfaqeft faf 1 gwawr =fie
f&@ =  qgamAr SrET v g
W & wreR-atRr damr g faeer
oF a9 #, & 781 Fga0 5 @H 97 19
ISAT &Y Ioad &1 &, ¥ ag A
Tl Fgar T @ e o v A
TgT T AW Swateaar o §
i @ FER T A TG AGH &Y
g & 1 afee R o 9O g & 9
aut & gEraw  freer oF ad T dE
oifed @7 @7 8, afer wufy w1 @}
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a1 §9 7@ f5 warr F Wy F
WA g W wen-faie d, 7 e
areR-fait &, afs g frafa +30 #
Y grg & § AT oiver &Y fAmia wew
# grad ¥ g1 sow |

§ ‘wrEAae o ¥ sEiwd
19 3l & 5% § 98 @ FL 7w §
TR G FT AT g ag &
AW FY wAw & R oavs gw gfear §
a4 B T3 § foaar fF g% advan
w1 @ & faae dw famr o
QT & T TG A 5, afen gAL
919 F1E TH wiE 3, g e fw
st ¥ £5 Tar faew fFar & 5 s
g F §ga ¥ WM g WX
frmg @ gu & I 3NIW AT Ty,
AR TR E ) g A1 ‘wreAae
e 7 faar &, a@ ¥ asam g—

“From being an importer of
foodgrains in the 1960s, India has
moved impressively towards esta-
blishingt stocks of grain reserves
and could next year become a
grain exporter. Like China, she has
a broad industrial base and self-
sufficient industry, which, however,
inefficient, gives her much inde-
pendence of world trade”

ag fdr amres Uiy Al FEr g
ag frdt aoig que 7 7 frar g &
HTT Ig FTAT A0 g% F AT qIHR
& forgar faom, afer ag f3i7 & g9q@
“ofas dfas” T forar &1 F@ #
qrad ag g o #1% qdr avg T8
gAY AT MR HWIT I W Ay
AT &7 TgT-agt (e & 9 AR
FX | afew Ty gwen, sa1 F A
oy Fg fF oF Afm Faw A @
FTE T 98 THAT § AR 7 IR fFqa
F aT T S T R qwAT § o
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qe ¥ T A AR By A wwdr v
BT § AIX I A 1 T FIAT FF gr4t
¥ g, faadt mizt & gt & samer
? t HIfF AT AT} AT FE
IR ST W FAT 2, TGAT * qF I
eI afed T AFeT F JA 4T |
fatelt wfmar w9y dwew w71
FHFTA & &1 St § ASAT #7 AT dar
gt 2 AR z@fem § awwar § AR
IR T F WA Il Ag A
efafera § @ s A g—
F oY 7@y Fgar wmgar g 5 o7 9% A
AT wFET a1 AE LA, T TF B
A Awgafg a8 97 g6, 99 §%
g AT EFT I T ) vy
e T S e frmr Swe T 98T
FX faert oifeq #1 S90S
faak wen wWifgw #x 9% wEE
I HHEAT ATEY |

g ¥ FIw gRew &b =l
T AEST § owie W oww A
o FaT § "eA Sfgueh feeEt o §
f& 7 e %, 7@ feor 9 @w
@ ®F AN fF waw ¥ #@r o
W & 7w oAy wHe w1 fauw
g a1 goay F famm § @ A
faez &1 faug 8 7 20 wWEW &
#t wfu® g T qT g 3g  WiRrAT
9 Wl O, el ¥ 99 dem &
F¢ ¥ uF mw oaft gf & S oam
A Wr &1 WT RmE TAEA
qE WA Wt ¥ AT T AW 99
THFA  FI B FT A A@ E |
TEY A TG @EY &1 T & | &<
Tl a8 wEdr & fF sed mw wew
F THEAT FTEA & AHA HIE UL,
faamy &aves aEf @, 5% 4@ TEdr
f& omw v e &1 ogw  fawer
sOify w9 &% WOT E 99 @& &%
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ol g% FEAr W= wEw w8,
v W oW R &, a9 A
qg WiErH aH 0, F ¥ F9 Q-
fm  afzar @t 3@ ag @@
STOT 1| AUl BE-AT 9t dfET
Tq BT qEenT &7 fEEAT oaer
qeAfaEen fFar wEr ? faww A
TR AR WeE swer qwEl &
AaTl 4 w0 owEw A wwesr §,
TOE & AR & I8 F18 AAT-AT
W R F A fim oae oW
AU F@AT @ fF iy w=@ g Gaw
g9 F AR Fgr T HT KA FT @
g, 79 W SEar qE & A
q F @ET FW gY FG 5
g w@g 9% §9 & @@l 9§

TH FT Fle GUFIT TEI &1 AfFT
T wR fegwR & wiae
T@GT Fe@d @ WX T Faeq IF

w1 gen awdq, 3fes Gger
¥ AHT FT AT G 9WET WAIET
SHAT el & @r 4 s mew
fagrt a7 TEET wwdd F
gu &1 7 7 3W ww AG FgW
3R Fg, § e@l & wEEAT
TE FEAT AT AL T ! wa AT
TAT BT WFQ g, FE WY ewldw wed
ZT SEHAT & | T &7 IASr fAay
FH H A1 @wE g ! fEn ag
Axra § f6 W g I owiE-
BiE ITRAT AT A HE@Ar ax fz
ZAT & | ST FFA T I ;AT AT
IE FMT gL % A & wwaAarg fw
g qE F A AT AgE  weqdy
Ot 2; FIfE a9 FT qUEAT FAT
oY g1 & Twdr & | g1 awar § AW
AN FT@T F T@T A g@ F1 O
T E TFAT & AT qYFT & TZH
o afrr ol afdw ¥ oF &
gET K J\@A T AT & g €
ag weggA v f& & { wew ¢
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g ¥ OF g @ur wiegar fFar o)
g War gEL aat ¥, g q_@W 9%
A FE T TH WA AR
gmy &7 gFar g+ fww  w@esar
& 9T gAEE AT AT ST
qrél FIA W § Ig TE@TEaT aET
g Wi, W OHgH & FREd
g gewt # A7 AR &Gl H E9 w4r |
fog gqaar # @ W ST
gt & @ feed 25 asi ¥ Fq
W®E g AR g WM ) W
WA FT FEAT AL TSAT H AT
g waw 13| fer ower wIEd
F 9gd AW ¥ 9% W@ A A
F ggq WAl SAar q@f
® gz qrar qewr f5oag A #W
W g1 fasd oy a9 ¥ dar &
Tqg TSTARY HETIT A WA WIe
§ ®gr, ¥ q49 I9FEl F gTATE,
T AR FAAA F AAYE, ¥ JAH
AiaFat F FEqz wigs feafr &
AT wAT 1 1977 § 1979 &
qA F—-ga FE-TiAdAar & av
3, =wA faoar s g argdaar
F A9 TG | ACW | TE JZ
f& #1€ i ag A @ g1 Afea
fox #wad #r feafs § gam g,
fasreir #t feafy & garz g, o
1 feafad gae g 1977-78
A7 afi g g 5 97 497
qat F W@ g gF F A AW
@ ot fefsq sra 57 & fag
AT o oA T oA Wy
FT AT AL w1 owifge
wied fF R § 3% fear &
(7@aam™)

MR. DEPUTY CHAIRMAN: Order
please, '
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ot sfwrew Faf : S0 § OFF
@ a1 fF afF W § Fw F9dr g
W T A9 §9 ast aF afqfaar
W g A afg w @ fTar war
g1 @fFr fee ff s gE g
g Ol z@ ag mro st g g
feafy & ok & @amar § f&F &
sy fromr & eROA ad Fd &
TE WA AT | TRIAT FCIE0
T o@aT ¥ & gAww @ § AN
TFAC HT A9 H WIAAR IS G
¥ fF wioFell A ITAr JY 9-
AT UTTTEAN FH1 TIAG T w47 )
IeIEL & faq, 97w fgentEr
Fifzdq #' 072 ¥ ofT FER F
I AAC A7 T FIT § A AR
fRrdt oFe sxFg & R A IF
fpadt a@ F3 v & 7g FwaA
F 397 & fax & afFq o &
TF g A AT W, AvwEF
F AA A A4 @ WA ? FFAF
qi fregae gr ? @ gew ¥
fir @t 7 qmAad fasnfdr
oifsdq & f50a fear ar 3z 93
A JZF AM2 1 ST X § TF A7
o fremmre gl forar aar, o & @
qIAC TG TE@, TF K W qAR
7Y fFar war, ¥4 FA I 0%
F AT 18 AN TG A TR F
frg edag |

SHRI BHUPESH GUPTA (West
Bengal): One of our comrades, a
Member of our Party a trade union
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worker in Ghaziabad, has been ar-
rested.

SHRI SHRIKANT VERMA: You
are here. You have not been arrest-
ed,

SHRI BHUPESH GUPTA: I have
not been. But others are being
arrested.

SHRI KRISHNA CHANDRA PANT
(Uttar Pradesh): I think. Mr. Bhu-
pesh Gupta is only expressing his
gratitude.

SHRI BHUPESH GUPTA: That is
all right. You mean to say we are
so selfish? You should have a little
charitable idea about ug also,

st sfterw At o aFgeEE, ®
gz wg; s f& fedy o safw
F T AT H qeq frwa gl
fear war @ &fss AW Ag
Fgar fas ag & & ol aF v
&1 gnT fq3F & gra fwar aaw
T gH Ig A@T FT HFA & fF
g W fags F @y TEFT IE|-
e fFar SrE; WAT 1 Al &9 gT
T qT F4F AIWHT AT HW g !
i wg § fF g T gl
1 oTH g ¥ FN g wEa R
fag avg & ga ammae g e axg
g ga fagsaT § w4 qw &
gAY safsg Wi T aFarg 1 fagar
fragas  wfawd & saar @
FH & Fq wfaq qEf o1 g1 qE
g um & fagsam § quAan
2, SAMET ¥ 0 Wiw &Y AwAatq
9T ®T ITAT GG IIT gFar, dfFH
g9 9T T AWIEHY I AT IIT qFAT
g, zafaw & gg sfar qEf & g,
qarEs IT T &, AZ  UTA AT F1
THF @A HI FA Fr JERE
ITEAW WEEA, dar  HY wEr gE
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¥ & zgdw ¥ ux faumr &
fFgTt w1 a4 9aT gWT g WX 99
3 feew av v zg Fgr f& wfas
feafe & #15 ggre A48 gaT & 0
afea ST ot wiwe fas wozafq Ag-
W J g wmw ¥ fe¥y g owa
& Fwr § ag gfag & F fax
fe wifas feals & =@ Fmg @
gy, dafFT U gWr g 98
Fgar f& a1% gae 4 gt oF
q@ ¥ weT K FAZAWT | FF
H§T 9T FATA AF ALl &, AEAA
0T 9T WR @ & ;W A
FOf ¥ 11 AR FIIT &0 &7
9 FLAr g = fa7 fema &
gqtE &Y Fqq agr, v fgary &
gadr AT Fr oA A7 T3
TE 9T BHTT FAT W g | FH 9T
feet &1 Fam g 1 *FT AT W
gwifga 48 & 7 fas wiw &
awifag 45r &, fa® @w & 99
qAT AT g g i oy Tai &
aw W | g e g o
FM @1 IW § WG G2 FY B
T § g A adr § 7 fee
T & #4 waar qAr qFr ?
13w fReg ga g1 § A @
§ @Y 7 § FA FONART FfE
g Hammig fF %7 7 F9 10-15
agf & wreg g foufe § ag= o
w4 fF 959 F AW ¥ g ARA-
feiT g1 @37 A gw TG aa
f& Toz & itaw ¥ 10-15 aaf &
FFT AGT A AT &

ggwmty wged, § weq ¥ A9
sfarelt faat & ag ol F@U
agar f& ag gueaml &1 @de
T 3@ A ag @9 fF o7 Y o
F grAq FOSATIAT § TR T A
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[ #ft s awt ]

fagrer sr gwar & R cafag
F FA @I FAT W TIAT AW
QST AT £ R A& 8, g9 "Iy
g 93 §F &F ¥ 98 qgaraar
g fFogw w1 ) oas §
T THI TT FATVT AT UEA TS
WMF 9% g, WETA AW @e gu
T IR @3 B9FC wue afqsr w1y
qAFTT | AT IH AGH NG B
Saufrardt & | AfFT AmEr
g9 T g 7 &WT OWTET WA
IEAT WA, AWE HAE, W, T,
HFAC WX TAF  gautaw i #
FEE AW AU ATAT AW qE
g @9 ¥ & | gH weW wE &
TG FIC IIAT FEO HT Ag  WEgH
FTA grr & Uz us wgi ga R
R Ag o AR TS 9gw =9
A W F FWMA O w9 HX  ag
25-30-35 1@ PR 1 F@T )
o fomfau agr s ? g FaT
q o ! TR T owE AT
ar | gg w19 9% gofau fF oan
W A uwdAr & ag Sfafata F o

i
|

|
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w®Ewaw®E Y Ao
AN K qETTT AT, ATHTOT fwE,
YT FAAT F AW T ;W F
T KT F ST FAR AT agr
AR Q@S & HE @y N I
FOOAT FI AW TEE & FHT HTHT
g 1 TH FUAT ¥ AIFR A
39 qT H ofond @ T F9ed
AT & | WAL §W TR WX F
AR AT BB wE ¥ 9Eg §,
ae g fau aofagaz & A"q
o & | & fa% wmd@ @ar &
faza Fwar g 9k fe omg @
g & azafa =1, faa%r frew ad
areT Hady e ey & o
UF Uerm ggafa &v fasrear
93, faq+ a9z uw T feg o a3
TR "G AR FAN w7 war o)
AOFT  TEI-TZT A7AT |

SHRI
KANT BHANDARE

MURLIDHAR CHANDRA-
(Maharashtra):

Mr. Deputy Chairman, Sir, I deem it
a great privilege to second this Mo-
tion of Thanks proposed by the hon.

Member.
casion like this to thank the

It is customary on an oc-
Presi-

dent and my thanks are really pro-
fuse this year because in his Address
he has recounted very modestly the
achievements of our Government in j
the last one year,

SHRI U. R. KRISHNAN: (Tamil
Nadu): You engaged 30,000 trucks to
bring them here.

SHEI SHRIKANT VERMA: Why |
don’t you have trucks in your State |

In order to assess the correct posi- *
and bring them?

tion of the failure or the success of
the Government in the last one year,

Sugamfy wgeg, & faw weHa-
aw fFam I T A% A W
a@r wwr faw w7 wr AT fau
FIE FTCU AR B, A FAT I
qEeEr ;| Y OF 43 FF W E B
W W & g W g fafem
F oF AW g, § it §awd  oas
famm & oA @Y ® ¥y a8
T W A W FOIAT FT AT @

g | A T WEW FAT A FEN

it is necessary for us to look at the
background, look at the context, look
at the conditions and the situation
and the time at which we took over
the power and I assure this
that this will be the last time when

we will compare ourselves with the

last Government. Henceforth we
will compare ourselves with oursel-
ves, with our performance. We will
give the nation a full account of what
we will do next year in comparison
to what we have done in the last

il

r

House

X
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year, (Interruptions) In any event,
you should not expect any elections
next year because we have yet four
more years to go. I can tell you that
we are not going to fail the nation
as Yy did and we are not going to
collapse in the next year or in the
next three years. We are going to
Tun the full-five year term and we
are going to last much longer than
that, maybe, much to your distress.

Now the point is. I am not one of
those who in order to prove that I
am good will say that somebody
else is bad. But this comparison
hecomes unavoidable. It is inevit-
able, And let us go and find out the
position in which we came to power,
becauge  the facts are there,
the figures are there. There should
not be any controversy about them
May be, the analysis may differ. But
the facts and figures are there. In
the context of that, let us apply the
three principles by which a Govern-
ment must govern. Firstly, the Gov-
ernment must have a policy of its
own. Secondly, the Government must
have a plan of its own. And, thirdly,
the Government must have an admi-
nistration of its own. You will find
that the former Government whom
we succeeded utterly failed and led
the country into a deep malaise, Look
at the policy which it had. (Interrup-
tions) You will not interrupt me.
I am coming to that. I will deal with
every point that the Opposition wants
to raise. This sort of interruption is
not going to affect the figures. This
sort of interruptiong is not going to
change the performance which we
have made. ’

[{The Vice-Chairman Dr,
Zakaria) in the Chairl, |

Rafiq

The point which I am making is,
look at the policy which the previous
Government pursued. They pursued
a policy of persecution. They pursued
a policy of reprisal. They pursued a
policy whereby they thought that
our leader would be put in jail, that

1728 RS—16
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her relations would be harassed, her
follower, would be demoralised.
But they had to pay very dearly for
this policy. As against this, we are
guided by a policy which has been
there as the policy of the Congress
Party ever since the 1929 Lahore

Resolution. It has been very aptly
put in the words of the Father of
the Nation—Mahatma  Gandhi—and

I quote the revered Father of the

Nation:

“Economic equality is the master
key to non-violent independence.
A non-violent system of govern-
ment js an impossibility so long as -
the wide gulf between the rich and
the hungry millions persists. The
contrast between the palaces of
New Dezlhi and the miserable hovels -
of the poor labouring class cannot
last one day in a free India in -
which the poor will enjoy the same -
power as the rich in the land. A
violent and bloody revolution is a
certainty one day, unless there is -
voluntary abdication of riches and :
the power that riches give and
sharing them for common good.”

It is for this diminution of inequa-~ ‘
lity, both social and economic. That
is the goal of our party, that is the
policy of our Government. I know
that there would be doubtful nods -

* from some quarters here, but there

is' no manner of doubt that if the -
poor in this country have confidence, -
if the downtrodden in our nation-
have any fiaith if they have any

hope they have that comfiance

faith and hope only in our party,
only in our Government and only in

our leader Mrs. Indira Gandhi I
need not recall to the House the
Lahore Resolutiod of 1929 in  the

famous words of the late Pandit Ja-
waharlal Nehru, I need not recount
the Karachi Resolution of 1931 to
which many of you then subscribed
and which wag ultimately filtered.....

SHRI LADLI MOHAN NIGAM
(Madhya Pradesh): Are you pre-
pared to accept in toto?
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SHRI MURLIDHAE. CHANDRA-
KANT BHANDARE: We have subs-
cribed in toto. 1 will come to
that and you will have an
opportunity to talk on that The
point which 1 am again empha-
sising is that all this ideology of
Congress was filtered into the Cons-
titution, finding its place in the Prea-
mble of the Constitution, ‘article 38
of the Constitution ang various cther
provisions of the Counstitution. And
it is this constitutional philosophy
which induced us to bring in an
amendment of the Constitution say-
ing that it is a “secular” Constitu-
tion, providing that it is a “socialist”
Constitution, So, let there be no mis-
take as to what we feel about the
Constitution. Let there be no mis-
take as to what our goals are. Those
goals were reflected by the 20-point
programme which we accepted and
which the opposition abused, which
the opposition abondoned and which,
the opposition sort of abjured. I am
happy that the Government is once
again reviving that programme. It
hag taken steps—in great strides—
towards the achievement of that
programme,

Now, coming back to the compara-
tive position, look at the drift which
we found ourselves in. Look at the
worst ever drought of the century we
had to face and how it was faced. It
was faced by a 12-point programme
providing for foodgrains, providing
for drinking water and pursuing the
food for work programmes vigorous-
ly. The Prime Minister herself visit-
ed g number of States to see that it
was effectively enforced and imple-
mented. The result was that there was
not even a single starvation death in
spite of the worst drought, Then we
started working. We gave the infra-
structure. We reserved 60 per cent
of the power for agricultural opera-
tions. I am happy that the hon.
Minister for Food and Agriculture is
here. We gave them necessary in-
puts like improved seeds and fertili-
sers, We augmented irrigation so
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that from 23 million tonnes we
brought it to 79:5 million tonnes and
at the end, today, we have a record
crop of 130 million tonnes and we
will not waste anything. Today we
have enough for ourselves. We have
enough to build uyp the buffer stocks
which were wasted by the previous
Government, and a time will come
when we will be exporting foodgrains
to places like China. Sir, if I may
take a little pride in what we have
done, the nation will realise the dis-
tinction between drift and direction.

Now I come to the Plan. What
Plan did the previous Government
have? The previous Government had
a Rolling Plan, rolled and rolleg and
rolled, gathering no moss, no stren-
gth, providing nothing for anybody
in the country. (Interruptions) And
what a mighty fall they had in that
roll, if I may say that. So, in a year’s
time, in record time, we have come
out with one of the most ambitious
and one of the most pragmatic Plans
that this nation has known, the sixth
Five-Year Plan providing for an out-
lay of Rs. 97500 crores. Now
I do not want to take you
through the details because they are
all recounted in the Presidential
Address, bit T may briefly enumerate
the significant achievements during
the last year—and this, you will have
to appreciate, whether you like it or
not, in the word situation which
obtained when we took over. The
whole world was caught in a great
spiral of inflation. Particularly look
at our neighbouring country Sri
Lanka. It had a 40 per cent inflation,
In a developing country inflation below
20 per cent was not known. You will
be happy to note that the rate of
inflation wag brought down from 22.3
ver cent to 12.7 per cent during the
last 12 months ending December, 1980.
I do not want to give the figures, but
you can lake it from me that even
in 3 country like Japan there was an
inflation of 4.5 per cent Now the
industrial growth rate which was dis-
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mal, which was minug 3 per cent,
picked up and today the total growth,
considering that we had to cover ...

SINGH BHAN-
Where did

SHRI SUNDER
DARI (Uttar Pradesh):
you get these figureg from?

SHRI MURLIDHAR <CHANDRA-
KANT BHANDARE: I may correct
myself. T4 is minus 4 per cent, In
1979-80, it was minus 4 per cent and
in 1980-81, it has been 10 per cent—a
net growth rate of T4 per cent, the
hon. Members would go weli to
remember. That is why the share
market hag seen a buoyancy which it
had not se=n in three decades. The
estimated food production, as I said,
iz 130 million tonnes. The economic
position registereq positive recovery
pushing to 4 per cent growth against
abysmal decline of 3 per cent in GNP
in 1979-80.

Now I will come tg one important
feature of the economy. I am happy
that the Deputy Finance Minister is
here. The combined collection from
income-tax and the corporation tax
Was as much as Rs. 659 crores in
December 1980, This only shows
that the expectation of better reco-~
very on the present tax rate
has been fulfilled. The remit-
tances from Indians abroad and other
rinvestments remain  steady. The
power generation hag risen by 6 per
cent. Coal production is up by 8 per
tent,

In foreign policy, the prestige of the
country iz high as seen from the
recent Non-aligned Conference held
at a time of grave tension and con-
flicts. The Sixth Five-Year Plan has
been completed. The launching of the
satellite SLV-3 (Rohini) inJuly last
year ig again an achievement of great
significance (Interruptions) He does
nof know what the space club is and
probably does not know how many
Tembers there are of the club. It is
very easy to laugh, but it is very
difficult to put up 5 g¢kylah.

[ 19 FEB.
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The Assam problem has been dealt
with great firmness, with great forbe-
arance, with great patience. I should
say that a time has come when a
solution of the Assam problem will
also be round the corner because
kindly remember that the Barauni
Refinery which gives 3 million tonnes
of crude o0il per year could not ba
operated for more than 15 months,
causing ug a huge loss, particularly
in foreign exchange, because we had
to make good this loss by way of
import, But that also hag now start-
ed working. Considering the pledges
we have made to the electorate,
considering that those pledges were
made for a period of five years for
which we will Jast and certainly last
and last much more than that because
the next election also we will win—I
think that we can with all modesty

and in all humility say that
we have done welll But at
the same time I must say that

thig is only the begihning. The pro-
blemg are far too complex and they
spring up from things which are
beyong our control. For the first
time T appeal to the Members of this
House to realise that g great portion
of the inflation is beyond the control
of national factors and  that it is
dictated by international factors.

The oil exploration must go on.
The worthy mover of the resolution
felt that we would be self-sufficient in
oil in fifteen years. But he is wrong.
I work on the Consultative Committee
of the Ministry of Petroleum and
Chemicals. He is not here. But I can
tell thig to the House. It ig more for
the House than for him—those who
are working with me on the Consulta-
tive Committee will bear me out and
many of them are from the other side
of the House—that within a period of
five years with a bit of luck we will
reach a stage where we will be gelf-
sufficient in our o0il requirements.

That really sums up the progress
which we have made. Ang that ftakes
me to a very sensitive part to which. I
am quite gure, the hon. Members of
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the House will give me utinost

patience and forbearance. I am going
to refer to the role of the Oppnsilion,
I am saying it not because I stand on
behalf of the ruling party, but 1 think
I stand here primarily as a citizen of
the country, = and I share with the
Opposition that we have a common
goal to take our country forward on
to the path of glory, on to the path of
prosperity and on to the path of equa-

lity. But the point I am making is
this.

Before I start, let me give a small
story. Unfortunately, the illustrious
person who was a Member of our
House, i§ no more. Chief Justice
Chagla o.ice constituted a full bench
consisting of three members 1o decide
a very inlricate and difficult auestion
of law. Al eminent counsels apneared
before him. The question wag really
very comlex and complicated. Chief
Justice Chagla just did not know
what way to decide it. S0, he tvrned
to the Jvdge on his right who said,
“It is very complicated. But let us
see; ag the arguments proceed, we may
get an answer.” He
Judge on the left. The judge on the
left  said. “Chief  Justice, I
have no problem at jall. Why
should the whole problem appear to
You to be complex?” Chief Justice
Chagla was heartened that the second
Judge wag readv with an answer.
When the Chief Justice turned to the
Judge on his left and asked, “Brother
what do you think the solution is?
What have you decided?” He replied,

“Chief Justice, I have decided to agree
with you”

SHRI BHUPESH GUPTA: He was

lucky he did not have Mr. Antulay on
his front.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: I, the same way,
whenever you ask the Opposition they
will tell you that they have decided
to disagree with Mrs. Indira Gandhi.
If Mrs. Gandhj sayg yes, they say na.
If she says no, they say vyes. Please
give up this negative attitude. 1 will

turned to the
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tell you why the Opposition is failing,
It ig because the basic tenet of any
Opposition—if I may quote from
illustrious Champion—is that there
may be several parties in the Opposi-
tion

SHRI BHUPESH GUPTA: The

anology that you have given is not
well suited.
THE VICE-CHAIRMAN (DR.

RAFIQ ZAKARIA):
interrupt.

Dada, do not

SHRI BHUPESH GUPTA: I must
say that Shrimati Indira Gandhi is the
Chief Justice, you are on one side and
Mr. Verma on the other side.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: I do not think go.
I would put it this way. She is the
Chief Justice. We are on her right.
We find that the task is really com-
plicated, the task is really complex,
the task is really difficult. You on
her left #de just do not agree.

THE VICE-CHAIRMAN (DR..
RAFIQ ZAKARIA): Mr. Bhandare,
please do not get disturbed by these

interruptions. You  proceed  with
your speech.
SHRI MURLIDHAR CHANDRA-

KANT BHANDARE: Anyway, I am
happy that Bhupesh Da also agrees
with me on what I say the attitude of -
the Opposition shoulg be.

THE VICE-CHAIRMAN (DR. -
RAFIQ ZAKARIA): He has a delight-
ful habit of disturbing everyhody.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: Sometimes dis-

turbance is welcome.

In his case il is
always welcome.

SHRI BHUPESH GUPTA Nao, no, I
am not disturbing.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: Sir, if T may2

proceed to quote, he said:
“There may be sévéral parties in
Opposition, But the  Opnnsition
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meang the second main partf, tem-
porarily in a minority, with leaders
experienceq in office, wHo are ready,
when the time arises, to form an
alternative Government, This
affords g guarantee that its criticism
will be directeg by a consistent
policy and conducted with respon-
sibility—not in a spirt calculated
to ruin the game for the sake of
the prize.”

Now, this is what is lacking here, We
do not have an Opposition, the second
main party which can take over. The
result is that never the main task of
the Opposition is discharged, either
in this House or outside, the task of
offering an alternative, the task of be-
ing ready there., With the result,
what  happens? In the words of
‘Sir Ramsay MacDonald, “the Oppo-
sition  hag no right to obs-
truct in the sense of making
Parliament barren or unprodnctive.”
This is what is happening. But I do
hope-—ag has been said by the mover—
that it is still not late. We must all
believe that everyone of us ig here
in this House or elsewhere with the
same goal in mind, with the same
purpose in mind, with the same objec-
tive in mind, and that is, to take our
nation forward. We share the same
confidence, we share the same belief
in democracy. And I may tell you
that when we lost the elections in
1977 I was a very happy in a way,
because 1 felt that for the first time,
there would be a two-party rule in
the country, which wo6uld usher in
real democracy. I really wished the
Janata Party well, full five years of
TUD...

SHR] BHUPESH GUPTA: You were
Thappy then?

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: At that time,
even in my sorrow. T saw a silver
lining in the dark clouds. I thought
there would be a two party rule
emerging for the benefit of the coun-
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try, for the progress of the country.
But the internal contradictiong had
to topple that Government, without
much effort from anybody else.
Therefore, 1 woulg request 1 would
appeal, I would beseech. It 15 a
gigantic task. The problems spring
up every day, every minute. And I
think that unless we go hand in hand,
with our shoulders put together, it
is not possible really to take the
nation with the samg gpeed, with the
same zest, in the right directior, as
early as we ought to. Therefore, I
am particularly grateful to the Pre-
sident when he called upon gali sce-
tions of the Home to extend their
Cooperation. To quote from the ad-
dress—“May I urge all sections of the
House to  approach the urgent
and onerous task facing the nation

in a spirit af co-operation,
while  keeping in mind ‘the
need to serve the interest: of our
people.” As I said, the challenge is

not only national, but the challenge
is global. I am quite sure that cur
country, with the rich heritage with
its great history and past, will realiy
go ahead on the path on whick we
want it to go and that the millions
of those who are below the poverty-
line will soon see the outbreak of the
economic and social revolution.

Sir, it will not be fair on my part
to conclude unless I say a word to
the members of the press,

-

VICE-CHAIRMAN (DR.
Don’t look at

THE
RAFIQ ZAKARIA):
them. Look at me.

SHRI BHUPESH GUPTA: May I
suggest one thing? I have no objec-
tion. Let the members of the press
be allowed to come down and sit here
so that he can address them. I have
ne objection.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: Sir, the only
reason why 1 looked at the press box
was that I was not quite_sure whether
they were there and I did not want
to sav anything if they were mnot.
there because I am not used to talk-
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ing to stone-walls or deaf ears or
whatever you may say. Mr. Bhupeshda
has a privileged position where while
looking at the Chair, he can also look
up at the press.

Sir, this is my last point. And it
is this. 1 will speak for the expcri-
ence of this House. What I find is
that very serious things which engage
the attention of this House, very
important matters on which the
Members pay a lot of attention, take
a lot of effort, take much pains, are
never noticed by them. What 1S
noticed unfortunately is only sensa-
tional things, and this has a very
adverse effect on the image of this
great institution. I would request
the press to be more responsive to
the proceedings of this House as well
as to their role elsewhere. I find, for
example, if there is a scarcity of
drugs, they will put it in the front
page but nobody will try to find out
whether there is a cell where you
can report and get the drug urgently.
I think along side the scarcity report
shot”d be reported on the front page
alsg that there is a cell where 2
paticnt in distress can g0 ang get the
life-saving drug without delay. As a
measure of SOS that should be dis-
played in a more prominent way. T
would request them not to copy their
western fraternity because wWe are a
developing nation and we owe it to
the nation also to educate them, to
put all the things in the right pers-
pective, exclude sensationalism, ex-
clude a negative attitude, build up a
healthy, positive, attitude, towards
the progress of the nation.

With these words, Mr. Vice-Chair-
man, T would once again request the
House wholeheartedly to adopt this
Motion of Thanks tc the President for
his Address on the 16th February,
1981.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Now, there are
432 amendments to the Motion which
may be moved at this stage...
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SHRI J. K. JAIN (Madhya Pra-
desh): Thank God, there are not 420.

SHRI ARVIND GANESH KUL-
KARNI (Maharashtra): Four-twenty
is there on the other side.

W Ao fo AA . AH FFAA[
g f& od mod ® ygie w5 faar
g1 [ & arg & q5 qEY
9T ag A= wig fza gL ..

(W@eum)

SHRI BHUPESH GUPTA: Mr.
Vice-Chairman, with your permission
1 will make one correction to one
printing mistake. (Interrupiionsy We
have heard the two judges of the
bench now constituted. Mr. Bhandare
and Mr. Verma. We have a bench
of three persons constituted now. Of
them two have spoken. And the
Chief Justice, that is, Shrimati Indira
Gandhi, is yet to speak. Even so, 1
shall move my amendments.

In amendment No, 79 there is a
printing error. I have to correct that
small errcr. Instead of the word
“forcefully” kindly read ‘specifically’.
It is not ‘forcefully’. Maybe, I com-
mitted the error or whatever it
is. ..

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Which amend-
ment? Cov

SHRI BHUPESH GUPTA: Amend-
ment No. 79: Instead of the word
“forcefully” please read “specfical-
ly”. That is with reference to the
mention of Dieso Garcia. I have got
154 amendments in my name. Sir, I
move:

1. “That at the end of Motion, the
following be added, namely: —

‘but regret that the Address does
not show due
deep economic crisis faught with
grave social consequences through
which the country is passing.’”

awgreness of the}
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!
{
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2. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
overlooks the fact that there is
stagnation and even decline in
many branches of the economy.”

3. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not show due concern at the
growing economic disparities or
even at the fact that more and more
people are sinking below the po-
verty line.”

4, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not take note of the fact that
although the national income is in-
creasing in current prices both na-
tional income and the per capita
income in real terms or in constant
prices are showing a decline.””

5. “That at the end of the Motion,
the following added, namely: —

‘but regret that the Address
does not mention that the conditiong
of the Harijans and other oppressed
and backward sections of the com--
munity are deteriorating despite
the tall official declarations and pro-
mises.’ ¢

6. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not show any awareness of
the new stirrings among the tribal
people not only for their economic
and cultural development but also
for their political rights and oppor-
tunities. ”’

7. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not seem to be concerned about
the increasing sufferings of the
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masses as a result of rising and
high prices of all essential commo-
dities of common consumption.‘”

8. “That at the end of the Motion,
the following he added, namely:—

‘but regret that the Address
does not give any warning against
official attempts to advertise the
so-called ‘deceleration of inflation’
on the basis of some temporary and
seasonal decline in the wholesale
price index even though retail
prices continue to rise without re-
flecting any such temporary dec-
line. ™

9. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take serious view of the failure
of the government to revamp and
extend public distribution system
which is essential for checking price
rise and ensuring supply of the
daily necessities to the people.’”

10. “That at the end of the Motion,
the following be added, namely: —

‘but regret that the Address
does not seem to be concerned
about the intensification of opera-
tion of the ‘free market economy’
encouraged by the retrograde
trends in government policies.

11. “That at the end of the Motion,
the following be added, namely: —

‘but regret that the Address does
not mention the correctly assess-
ment of the demands of the peasants
and the problems they are facing
on the one hand and on the other
ignores the atempts of those in
power at the Centre to create the
impression as if the peasants are
in support of the policies of denials
and plunder of which they are vic-
tims as a result of the operationg
of multinationals and monopolists
in the country-side, hacked by the
Government.’ ”

12. “That at the end of the Motion,
the following be added, namely: —
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‘but regret that the Address does
not take note of the fact that funds
allocated for agriculture, irrigation
and rural developments mainly go
to the benefit of the rich while the
poor sections are, in fact, denied
these benefits.’ ”

13. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not still see the necessity of a radi-
cal change in the credit policy
of the public sector banks with a
view to helping those in the rural
areas who need the financial assist-
ance most.’”

14. “That at the end of the Motion,
the following be added, namely: —

‘but regret that the Address does
not show any awareness of the
fact that exploitation of the rural
masses js daily intensifying as a
result of the wrong policies of the
Government on the one-hand and
continuance of the semi-feudal
survivals on the other compounded
by the invasipn of capitalism in
rural economy.’”

15. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not record its appreciation of
Kerala and West Bengal Govern-
ments, led by the Left and Demo-
cratic forces, that the radical land
reforms have been carried out and
still being continued.'”

16. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take serious view of the fact
that in most of the States the im-
plementation of the land reforms
including the land ceilings has
come to a dead halt.’”

17. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take note of the growth of
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agricultural workers from 50 mil-
lion to well over 60 million which
is an indication of rural poverty
and growing landlessness among
the vast rural masses there’"”

18. “That at the end of the Motion,
the following be added, namely: —

‘but regret that the Address does
not see that even the existing laws
relating to the minimum agricul-
tural wage are not being faithfully
implemented in a number of States
and places as a result of the influ-
ence of the landlord elements on
the Government and the adminis-
tration.’ ”

19.That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take note of even the extreme
distress and famine conditions
through which millions are passing
in the drought and famine affected
areas of Andhra Pradesh, Rajas-
than and ojher places, nor does it
promise adequate provision of re-
lief assistance by the Centre for
mitigating their suffering and for
the rehabilitation of the economy.‘”

20. “That at the end of the Motion,
the following be added namely:—

‘but regret that the Address does
not express any shock even after
33 years of Independence that more
than one third of the Indian vil-
lages are not provided even with
drinking water.’”

21, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take note of the fact that as a
result of the Government’s failure
to buy jute, cotton, tobacco etc.,
through its own agencies, these
mills and certain xuiddle men are
reaping benefits by depriving the
peasantry of the due prices, while
the unlifted stock accumulates.’”
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22, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not still see the need of taking over
the wholesale trade in foodgrains
and certain other essential com-
modities.’

23. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Addresg does
not express its shock that even
now nearly 3 million bonded la-
bourers exist in the rural India to
the shame of us all’*®

24. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take note of the growing rural
indebtedness which is causing so
much suffering to the agricultural
labourers and the poorer sections
of the peasantry, neither does it
indicate any measure nor relief to
them., 2

25, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not speak sharply against the un-
conscionable concessions that are
being showereg on the monopolists
and even the multinationalg in the
name of ‘incentives’ in order to
appease their insatiable appetite for
super profits.’”

26. “That at the eng of the Motion,
the following be added, namely:—

‘but regret that the Address does
not show any concern that the in-
dustrial policy has mot only been
revised by the New Industrial
Policy Statement op July last year
but ig also being distorted in order
to suit the interest of the monopo-
lists and other tycoong including
foreign multinationals. »

27 “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not warn the Government against
the bankrupt theory of seeking eco-
nomic and industrial development
by appeasing the monopolists and
other vested interests.””

28. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take note of the retrograde
‘Industrial Licensing Policy’ inten-
deq to serve the interest of the mo-
nopolists’”

29, “That at the end of the Motion,
the following be added, namely_:-—

‘but regret that the Address does
not propose an end to the policy
which legalises unauthorised expan-
sion of capacity by the industria-
lists in wviolation of the Industrial
(Development ang Regulation)
Act)”

30, ‘‘That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take note that the FERA mea-
Sureg are not faithfully enforced
and that they are being allowed
to be defied by the multinationals
such as the Hindustan Lever.”

31, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not warn against the reckness sign-
ing of the so-called ‘collaboration’
agreement with the West—nearly
over 400 such agreementy have
been signed or sanctioned during
the last one year.'”

32. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not show any awaremesg of the fact
that in the name of fransferring
‘technical know-how’ the multina-
tionals are trying to further pens-
trate inty the Indiap economy, to
the detriment of our national aim
of selfreliance.’”
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33. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Addresg does
not call upon the Government to de-
velop comprehensive  programme
for delf-reliancg by taking more
affective  measures against neo-
colonialism and its exploitation in
all forms.””

34, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not propose any effective curb on
the drain on our national resources
as a result of remittances of profits,
interests, royalty, dividends etc. by
the multi-nationals from this
country.’”

35. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take serious note of the pro-
tectionist policy of the Western
countries particularly the Euro-
vean Economic Community, nor
doeg it propose any effective meas-
ures to encounter it.'”

36. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not warn the Government against
its illusion about EEC, nor does it
promise that proper vigilance
would be exercised so that India
does not succumb to the bails of
the EEC.'”

37 “That at the end of the Motion,
the fdllowing (be added, namely:—

‘But regret that while our trade
deficit are mounting the Address
does not propose any measure 1o
meet the situation or even to pre-
veni the dissipation of our foreign
exchange reserves.'”

38. “ That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take note of the fact that
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India’s share in the total turnover
of the world trade is declining
along with that of many other
developing countries as a result of
the protectionist, discriminatory
and other neo-colonialist policies
pursued by the West, notably the
USA and the EEC.”

39, “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address does
not take timely note of the situa-
tion resulting from the Japan’s ex-
panisionist economic policies which
is aimed at capturing markets in
our region to the detriment of the
trade relations and economic deve-
lopment of the developing countries
of the region including India.’”

40. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address does
not show any concern that despite
all talks about ‘socialism’ the
concentration of wealth and eco-
nomic power in the hands of few
continues to grow, menacing de-
mocracy and the working of its
institutions in the country  and
eroding all moral public stan-
dards.’”

41. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address does
not see the urgency of drastic curbs
in profits by the monopolists in- ,
cluding foreign monopolists in our
country but, on the contrary, pre-
fers to encourage their  profits-
hunt.’ ”

42 “That at the end of the Motion

the following be added, namely:—

‘but regret that the Address does
not see the need for resource mo-
bilisation by adequately taping the
monopolists and the rich who are
in a position to pay for the deve- .
llopment of the country and who
have amassed enormous wealth in
varioug forms,’ ”
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43. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the
does not even take note of the
jubilation among the monopolists
and other big business circles at
the existing policies of the Govern-
ment concerning big business, nor
does it draw any lesson from this
fact to devise remedial measures 1n
the interest of national economy.’”

Address

44, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take note of the planned and
systematic sabotage of the national
economy by the monopolists and
other vested interests in pursuance
of their narrow selfish interests.’”

45. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not show any realisation that
the ‘economiec growth with social
justice’ is impossible unless drastic
measures are taken against mono-
poly capital and similar other ves-
ted interests and for bringing sbout
radical structural ichanges includ-
ing thorough going radical agra-
rian reforms.’”

46. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
unfortunately does not even echo
the President’s very correct and
forthright public statement that a
handful of rich people at the top
are dictating policies, nor does it
propose any measure to end this
state of affairs rightly exposed by
the President himself.’”

47 ¢ That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not take note of the fact that
as a result of the business malprac-
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tices of the monopolists even the
small and medium industry in the
private sector are put to great
difficulty.””

48. “That at the end of the Motion,
the following be added, namely: —

‘but regret that the Address
does not show any sign of alarm

at the deepening liaison between
the big business circles and the
corridors of power, one off-shoot

of which is rampant corruption in
high places.” ”

49 “That at the end of the Motion,

the following be added, namely:—
‘but regret that the Address
overlooks the disturbing reports
and serious allegations about

‘kick-back deals’ between bi_g
business circles and those in posl-
tions of power and authority.””

50. “That at the end of the Motion,.
the following be added namely:—

‘but regret that the Address
does not show any concern at the

systematic propaganda by some
Congress (I) Ministers including
the Chief Ministers and some

Central Ministers against the Par-
ljamentary-cum-cabinet system
with a view to preparing the
ground for a switch over to an
authoritarian Presidential form of
Government, nor does it give any
assurance that such destruction ot
the Constitution and democracy
will not be allowed.”

51, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not welcome the fact that all the
Opposition partieg in the country
have come out strongly against the
moveg to replace the present Par-
liamentary-cum-cabinet system by
the Presidentia] form of Govern-
ment, while the need of the hour is
to further strengthen and also to
renovate existing system by elec-
tora] reforms and other measures
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with a view ¢, bringing it closer to
the requirements of democracy and
to the aspirations of the toiling
people.” ”’

92, “That at the end of the Motion,
the following pe added, namely:—

‘but regret that the Addresg does
not take note of the fact that it i3
highly improper for any Minister
who hag taken an oath of office
under the Constitution to denigrate
the present Parliamentary system
prompted by certain dangerous and
reactionary considerations.””

53. “That at the end of the Motion,
the following pbe added, namely:—

‘but regret that the Address does
not seem to realise that the propa-
ganda in favour of Presidential sys-
tem by the Ministers ang others of
the ruling party is an indication of
certain dangerous trends altogether
alien to the tradition of our free-
dom movement and ite heritage.’”

54. That at the end of the Motion,
the following e addeu, namely:—

‘but regret that the Address does
not warn against the attempts to
denigrate the Parliamentary demo-
cracy to cover up the failures of
the rulers to function the gystem
in a democratic way or to imple-
ment faithfully even the Directive
Principles of the Constitution on
the socio-economic questions.’”

55, “That at the end of the Motion,
‘the following pe added, namely:—

‘but regret that the Address does
not take the lesson from the con-
‘temporary history that the bour-
geoise rulers’ failure t{p function
‘democracy and tg respond to the
democratic urges of the masses
often lead them +{o turn against
‘Parliamentary democracy and to go
in for an authoritarian rule under
the cover of the Presidential form
of Government?”

56. “That gt the end of the Motion,

the following he added, namely:—

‘but regret that the Address does
‘not take note of the fact that in
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some Thirg World countries the
Presidential form of Government
hag been resorted to for riding
rough-shod over democracy, and to
suppresg the masses struggling for
better life and social justice”

57, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address goes
not recall the firm stand of Pandit
Jawaharlal Nehru in defence of
Parliamentary democracy in the
face of attempty to undermine it "

58. “That gt the end of the Motion,
the following be added, namely:—

‘but regret that the Addresg does
not feel concerned at the anti-
working clasg pelicy of the Govern-
ment marked by attacks on the
trade uniopn rights and otherwise
also by repressive measures.””

59. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take npote of the widespread
discontent among the public sector
employees all over the country on
account of the Government’s refusal
to implement the agreements which
had been signed earlier.”

60. “That at the end of the Motion,
the following be added, namely.—

‘but regret that the Addresg does
not take note of the fact that the
workers’ cooperation ig very impor-
tant for the smooth and efficient
running of the public sector under-
takings.’ ”

61. “That at the end of the Motion,
the following he added, namely:—

‘but regret that the Addresg does
not take note of even the magni-
ficent peaceful strike of the Banga~
lore-based vublic sector workers
numbering 1,25,000 demanding that
the ggreement signed in 1978 be
implemented in respect of these
units in order to bring wage, DA
and other emoluments, in confor-
mity with those obtaining in
BHEL.”
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62. “That at the end of the Motion,
the following be added namely: .

‘but regret thal the Addresg does
not show concern at the largescale
deployment of police forces includ-
ing Border Security Forcé, CRP
etc.. in Bangalore in order to create
tensione and to intimidate the wor-
kers and their families, which is
now being followeg by the arrest of
the wourkers' jcaders.””

63. “That at *he end of the Motion,
the following be added namely.—

‘but regret that the Addresg does
not take note of the fact that al-
though the leaders of striking wor-
kerg of the Bangalore—based public
sector undertakings have expressed
the carnest Jesire to settle the dis-
pute wiih the Government through
negotiationg the Government has
not respondegd to it.’” B

64. “That at the end of the Motion,
the following be added namely:—

‘but regret that the Addresg does
not take note of the fact that in-
stead of sending Union Labour Min-
istey to Bangalore for ftrying to
settle the dispute with the public
sectoy workerg on strike, the Gov-
ernment had sent the Minister for
Comrnunications who used imper-
missible langvage against the wor-
kerg and tried to aggravate the
situation.’ ”?

65. “That at the end of the Motion,
the following oe added, namely:.—

‘but regret that the Addresg does
not lake note of the indefinite strike
notice which is proposed to be serv-
ed by the civil defence embloyees,
nor doeg it make any concrete pro-
posaj for the solution of the prob-
lem so that it doeg not become
neceszary to resort to strike action.””

6¢. “That at the end of the Motion,
the following be added namely:. -

but vegret that the Addresg does

not show concern at the LIC
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Amendment Ordinance promulgated:
designed to aot only nullifying the
judgement >f the Supreme Court.
and repudiate the commitment made
by the Government to pay the due:
bonug by the 15th April, 1980. "

67. “That at the end of the Motion,

the following be added, namely.—

‘but regret that the Addresy does
not ghow any gwarenesg of the fact
that industrial relations in the
country cannot pe maintained on.
an even kee} unlesg the Govern--
ment respects the trade union rights.
and the right of collective bargain-
ing by the workers.’ ”

68. “That at the end of the Motion,.

the following be added, namely:.—

‘but regret that the Addresg does
not take note of the growing fen-
dency of the Government to tailor
ity Industrial Relationg Policy ac-
cording to the recommendationg of
the Boothalingam Committee and.
the Bureau of Public Enterprises.’’”

69. “That at the end of the Motion,

the following be sdded, namely.—

‘but regret that the Addresg does
not take note ot the growing unrest
among the public sector workers
including those ip the P & T, Ports
& Docks, Power etc., establishments
and that it needs 5 constructive
approach to solve the problems
faced by them.”

70. “That at the end of the Motion,

the following be added, namely.—

‘but regrety that the Addresg does
not show any awarenesg that the:
repressive measures on the part of
the Government against the public
sector workers would encourage
monopolists and others to take:
similar attitude towards the wor-
kerg and intensify their offensive
against them insteag of seeking
better industrial relationg which
are needed in the interest of the-
nationa] economy "

71, “That st the end of the Motion,.
the following be added namely;—
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‘but regret that the Addresg does
not show any awareness that the
industrial unrest provoked by the
-adamant and unreasonable gttitude
-of the management of the public
-sector is fraught with danger to the
public sector itself, especially when
there are forces in the country
which gre set to sabotage the public
sector and destroy it.'”

72. “That at the end of the Motion,

‘the following be added, namely:—

‘but regret that the Addresg does
not take note of the fact that 4
large number of members of the
loco running stafl have already bezn
arbitrarily sackeq to suppresg the
peacefu] trade ynion action on theiwr
part.’ 9

73. “That at the end of the Motion,

‘the following be added, namely,

‘but regret that the Addresg does
not take serious note of the brutal
police attacks on the students in
Haryana, Orissa, UP., Punjab and
other parts of the country as a
result of which there is much un-
rest among the studenis’”

74, “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Addresg does
not take note of the fact that there
is chaog and confusion in the aca-
demic world because the Govern-
ment has no clear cut democratic
education policy.”

75. “That at the end of the Motion,

“the following be added, namely.—

‘but regret that the Addresg does
not take note of the fact that as a
result of the wrong education policy
the teaching ang non-teaching staff
are discontented gnd without a cor-
rect lead.””

76. “That at the end of the Motion,

‘the following be added namety.—

‘but regret that despite high-
sounding talkg about the protection
of the honour of the women, the
Address does not propose any effec-

tive steps to protect women from
atrocities and rape by the criminal,
anti-social elementg and even by
the police.”

77, “That at the end of the Motion,
the following ve added, namely:.—

‘but regret that the Addresg does
not indicate that Government has
drawn correct lesson from the find-
ings of the Ray Commission which
investigateq the Baghpat incidents
and the crimez of the police.””

78. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Addresg does
not take due note of the growing ex-
pansion of the Dieago Garcia US
military base and the arms-build up
there including npuclear arms.”

79. “That at the eng of the Motion,
the following be added namely:.—

‘but regret that the Addresg does
not express itg displeasure at the
fact that the Jeclaration of the
Non-aligned Foreign Ministers’ Con-
ference does nrot specifically refer
to the Dieagp Garciy military base
including the stationing of the
Rapid Development Forceg there.’”

80. “That at the end of the Motion,
the following be added, namely.—

‘but regret that the Addresg does
not show due awareness of the fact
that certain forces, both external
ang internal, gre at work i, under-
mine and weaken India’s policy of
peace, non-alignment anti-imperial-
ism ete, by raising diversionary
voices ovep Afghanistan gng Kam-
puchea’”

81 “That at the end of the Motion,
the following he added namely.—

‘but regret that the Addresg does
not warn against the machinations
of imperialist and their allieg to
harp on the thems of the socalled
“super power rivalry” and “super
power bids” for spheres of influence
in order to cover up the aggressive
moves of US-China axis.””
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82. “That at the end of the Motion,
the following be added ramely.—

‘but regret that the Addresg does
not give any rousing call to the
nation against the machinatjons of
the aggressive Ug imperialistg and
their Chinese gnd other collahorators
who threaten the security of our
country.’”

83. “That at the end of the Motion,
the following be added namely:—

‘but regret that the Addresg does
not dray attention to the fact that
the arms captured from the insur-
gentg in the North Eastern region
of the country are mostly of the
American, Chinese and Pakistani
make.”

84. “That at the eng of the Motion,
the following be added namely.

‘but regret that the Addresg does
not indicate any correct policy to-
wards the countries of the ASEAN
which are being more and more in-
volved with the intrigues and
machinations of imperialism and
hegemonism of the US-China axis.””

85. “That at the end of the Motion,
the following be added, namely.

‘but regret that the Addresg does
not name the US imperialistg as the
maijp culpritg in. escalating threat
against the security and indepen-
dence of our country by its military
build up not only in Diego Garcia
but also in the other parts of the
region.’ ”

86. “That at the end of the Motion,
the following be added, namely.—

‘but regret that the Addresg does
not outline concrete gteps and ini-
tiativeg the Gevernment of India
should take in jmplementing the
decision of the non-aligned move-
ment for establishing g new inter-
nationa] economic order, nor does it
indicate that fight against neo-
colonialism will be intensified within

our country through correct steps
| * to curp znd eliminate the exploita-
tion of the multinationals in parti-
cular.’”
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87. “That at the enq of the Motion,
the following be added namely:—

‘but regret that the Addresg does
not take due note of the fact {hat
the non-aligneg conference gaw the
dirty campaign of imperialists and
also of reactionary forceg within the
country in order not only to propa-
gate the imperialists line with re-
gard to the movement gnd for its
disruption but also to embarrass
India’s position as the host country.”

88. “That at the end ¢f the Motion,
the following be added, namely:.—

‘but regret that the Addresg does
not note the fact that guring the
non-aligned conference thousands
of anti-Soviet, Anti-Cuba angq anti-
Democratic Republic of Afghanistan
posters appeared in the capital
under the inspiration of certain ex-
terna] forces, nor does it propose
any inquiry into thig pro-imperialist
disruptive propaganda intensifieq to
weakening and undermine gur coun-
try’s position in the eyeg of the
world.'

89, “That at the end of the Motion,
the following he added, pamely:—

‘but regret that the Addresg does
not show any awarenesg of the fact
that in the recent monthg 5 large
numbey of Afghans who are hostile
to the Democratic Republic of Af-
ghanistan have infiltrated jn our
country to carry on subversive
propagandy against the DRA.”

90. “That at the end of the Motion,
the following be added pamely:—

‘but regret that the Addresg does
not stress the urgency and impor-
tance of strengthening the anti-~
imperialist content of India’s foreign
policy.’ ”

91. “That at the end of the Motion,
the following be added namely:.—

‘but regret that the Addresg does
not stress that the gtability the
nation needs today is to be achieved
by improving the living conditions
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of the people and by inspiring their
willirg cooperation in all fields of
nationa] activity—political, econo-
mic and social.’”

92. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not eruresg its alarm at the pheno-
menal! growth of money power in-
vading (different walks of public
life’ ”

93. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not still see the need for the review
of the Centre-State relations with
a view to giving wide; powers to
the Stateg and providing them with
greater financial assistance.’”

94, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take note of the gerioug criti-
cisms that have been made by some
Chief Ministers regarding the for-
mulation of the Draft Sixth Five
Year Plan ang also to the effect
that the States have been all but
ignored.” ”

95. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take note of the objections by
the Kerala and West Benga) Gov-
ernments to the refusal of permis-
sion by the Centra] Government to
them to mobilise greater resources
by public borrowings.’”

96. “That at the end of the Motion,
the following he added, namely:—

‘but regret that the Address does
not take note of the fact that in
the preparation of the Draft Sixth
Five Year Plan the non-official
Memberg of Parliament have been
completely ignored, contrary to the
practice followed earlier, specially
during the preparation of the 2nd
and 3rg Five Year Plan.’ ”
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97. “That at the end of the Motion,
the following ne added, namely:—

‘but regret that the Address does
not take note that planning in India
can no longer be a succesg or
achieve desired objectives unless
there ig a radica] orientation in the
socio-economic approach of the
planning.’ ”

98. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not show any awareness that the
monopolists ang multinationalg are
the avowed enemies of planning.’”

99, “That at the end of the Motion,
the following be sdded, namely:—

‘but regret that the Address does
not take note of the serious com-
plaint by some non-Congress(I)
ruled State Governmentg against
discriminations by the Centre, nor
does it indicate the redressa) of the
grievances on this score.”

100. “That at the end of the Motion,
the following be added namely:—

‘but regret that the Address does
not promise the gbolition of contract
system in jobs ip industries.”

101. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does A
not promise the decasualisation of
the casual labourers in the state.
owned industries like Ports &
Docks & Railways.’"”

102, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not give stern warning against the
use of NSA against trade union
movement and the political oppo-
nents or otherwise for suppressing
the democratic struggles of the
working people.’” N

beop ¥

103. “That at the end of the Motion,
the following be added, namely:—
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‘but regret that the Address does
not give any assurance that the
lockouts, closures and lay-offs would
be banned 3nd the workers rights
woulg be protected against such
ahti-workers steps.” ™

104. “That at ti.e end of the Motion,
the following be zdded, namely:—

~‘but regret that the Address does
not show proper awareness of the
power-crisis i1n the country, nor
doeg it indicate the adoption of a
correct, integrateq energy policy.'”

T
105. “That at the end of the Motion,
the following he added, namely:—

‘but regret that the Address does
not pay any heed to the complaints
by the non-Congresg (I) State Gov-
ernmentg like West Bengal and
Kerala that many of thejr measures
including legislationg requiring Cen-
tre’s approval ang the President’s
assent are unduly held up at the
Centre—thereby causing great harm
to the States concerned.’”

106. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not give any assurance that the re-
commendationg of the Gujral Com-
mittee on the status of Urdu langu-
age would be forthwith implement-
ed-) 12
w1 A ‘ o P
107, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take intg account the gifficulties
and sufferings of the bhandloom
weaverg and other artisans, nor does
it propose ary measure to mitigate
them or solve their problems.’”

108. “That at the end of the Motion,
the following be added namely:—

‘but regret that the Address does
not take note of the strong protests
from the different sectiong of the
public in the country, not to speak
of the opposition parties, against the
partisan manner in which the offi-

1728 RS—117.
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cial mass media AIR-TV are being
run.’”

f R

109. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take serious view of the state-
ment by ithe Liinis'er of Informa-
tion & Broadcasting which encour-
ages the idea of censorship.””

110. “That at the end of the Motion,
the following be added, namely.—

‘but regret that the Address does
not take note of the fact that the
struggles of the working clagg and
othey democratic sections of the
toiling masses are planfully played
down by the official mass media as
if all thig hag no news value’”

111. “That at the end of the Motion,
the following be added, namely;—

‘but regret that the Address does
not take note cf the official media
boosting oug of sl proportiong the
Government statements and other
propaganda while neglecting to
educate and inspire the peopls in
the ideag of secularism and demo-
cracy and in the struggle against
communal and disruptive .trends.’”

112. “That at the end of the Motion,
the following bhe added, namely:—

‘but regret that the Address does
not take note of the fact that while
covering speecheg and gstatements
of the opposition leaderg and mem-~
bers, if at all, only inconsequential
points are taken up in order 1o
create the impression ag if the oppo-
sition ig being given itg due share
in the coverage.”

113. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address ig-
noreg the complaint of the Chief
Minister of Kerala that he was pre-
vented from broadcasting from the
Trivandrum Stetion of the AIR on
the occasion of the first anniversary
of the L.D.F. Government.’”

&
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114, ~“That g1 ihe end of the Motion,
the following he added, namely:—

‘but regret that the Address does
not take note of the unprecedented
misuse of the Government machi-
nery and resources for organising
by the ruling purty its partisan rally
in Delhj on February 16 or the ad-
verse press and public comments on
the same.’”

115. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address over-
lookg the fact that the Government
jtself hag been raising prices, the
latest example being the coal prices
close on the heels of the price rise
of the petroleum products.””

116. “That 3¢ the end of the Motion,
the following ke added, namely:—

‘but regret that the Address does
not react to the valid criticismsg of
the Draft Sixth Five Year Plan by
the Chief Ministers of West Bengal
and Kerala and the refusal of these
two Stateg plus Tripura to support
this Draft.’”

117. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not stil] see the necessity of giving
the National Development Council
a statutory status and make its work
accountable to Parliament.’”

118. “That at the enq of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take note of the steady concen-
tration of power in the upper eche-
lons of pureaucracy zg a result of
the malfunctioning of the Cabinet as
a collective body.””

119. “That at the eng of the Motion,
the following bhe added, namely:.—

‘but regret that the Address does
not take due note of the creeping
demoralisation in the administration
ag a result of partisan, favouritism
being shown in the matter of ap-
pointments, promotions and postings
etc.! "

i

L = WOD

:)LU

120. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take note of the open agitation
even in the intelligence service such
as IB, CBI and RAW caused by
certain  policies being pursued
the,re.’ » -

121. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not show any awareness of the fact
that there are growing tendencies to
downgrade, in actual pract¥€e, the
functioning of Parliament ang the
varioug committees comprised “of its
members.’ ”

122, “That at the end of the Motioﬁ,
the following be added, namely:—

. ‘but regret that the Address does
not take note that the disapproval
by the Speaker of the Lok Sabha
and the Chairman of the Rajya
Sabhj of the practice of the promul-
‘gation of Ordinances on the eve of
Parliament’s Session has gone un-
headed by the Government””

123. “That at the end of the Motion,
the following be added” namely:—

‘but regret that the Address does
not take serioug view of the fact that
an Act of Parliament—the Mainten-
ance of Internal Security (Repeal)
Act, 1978 wag repealed by an
executive flat, 1ie. the National
Security Ordinance, which amounts
to usurpation of the Ilegislative
power by the executive’™

124, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not show concern af the disturbing
growth of communal propaganda
and activity, nor does it propose any
effective curbs on them’?”

125. “That at the end of the Motlort,
the following be added, namely:—

‘but regret that the Ad@réss does
not counsel the Government that
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instead of sweepingly and indiscri-
minatingly decrying the opposition
and accusing the opposition parties
of *“non-cooperation” the Govern-
ment ghould spell gut exactly on
what issues such cooperation is ex-
pected by the Government, bearing
in mind that the left and democratic
forces in the opposition cannot be
expected to support the anti-people
.and anti-democratic poiicies of the
Government, or such ijmmoral
policies ag the Special Bearer Bonds
Scheme would signify.’”

126. “That at the eng of the Motion,
the following be added, namely:—

‘but regret that the Address does

£ not see the necessity of shafing the

corporation tax, customs and export
dutieg with the States.””

127, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Addréss does
not take note that the failure by
India to make its own national state-
ment at the Non-aligned Foreign
Ministers’ Conference in addition to
preparing the Draft geclaration for
it was a mistake’”

128. “That at the end of the Motion,
the following be added, namely:—

& ut regret that the Address does

not take note that India should
.have taken a firm stand in the face
of the retrograde pressures at Non-
aligned Foreign Ministers’ Confer-
ence on the issues of Diego Garcia,
Kampuchea and the Democratic
Republic of Afghanistan, while
continuing its efforts to preserve the
unity of the mnon-aligned move-
ment’” ' -

129. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not stress that the antj-imperialist
content of the non-aligned move-
ment has to be constantly reinforced
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" for the sake of its principles and
future as for the cause of peacCe,
independence and  international
security.’ ”

130. “That at the abd of the Motion,
the following be added, namely: —

‘but regret that the Address -oes
not take due note of the US tactics
of pressure against India over the
supply of the enriched uranium for
the Tarapur plant and also the
officially inspired press campaign.’ ¥

131. “That at the end of the Motion,
the following be added; namely:-—

‘but regret that the Address goes
not take into account the serious
sibuation which hag arisen due to
sharp ang continuous rise # prices
of edible oil, nor does it propose and
step to face it.’”

132. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take a serious view of the fact
that the CIA and other jmperiaiigt
agencies are active in our country
with a view to encouraging the

forces of reaction, disruption and
distintegration,’ »

(Amendmont Nos. 1 to 1 3§ also stoad
in the names of Shri M. Kalyena
Sundaram, Shri S. Kumaren and
Shri Bhola Prasad) ,

133. “That at the end of the Motion,
the following e added, namely:—

‘but regret that the Addresg opens
with the gushing claims of achieve-
ments of the Government secking
to conceal the Government's failure
as if some statistical jugglery can
distort the sombre reality.'”

134. “That gt the end of the Motion,
the following bhe added, namely: —

‘but regret that the Address is a
classic exercise in smug complacency
whereas i shoulg have been a frank

)
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and honest attempt at gelf-critcism
in order to understand where the

Government had failed and how the
corrections coulg be found.”

135. “That at the end of the Motion,

the following be added, namely:—

‘but regret that while the Address
‘rightly expresses happiness for India
‘hosting the recent meeting of the
Non-aligneq Foreign Ministerg in
New Delhi, it fails to take fiSte that
on some crucial questions, the Gov-
ernment yielded to the pressures of
the retrograde forces within the
movement even to the point of com-
promising itg past, relatively better
positions,’ ” i

136. “That at the end of the Motion,

the following be added, namely: —

]

" when thig imperialist power

‘but regret that the Address
ihis time does not sirangely men-
tion the Diego Garcia, US Military
tase, even while referring fo the
demand for the establishment of a
Zone of Peace in Indian Ocean,
whereas this particular flash point
base of war needegd special atten-
tion.””

' 137. “That at the én& of the Motion,

the following be added, namely:—

‘but regret that the Address
declares that “With the USA we
share common values and ideals”
unmindful that thig amounts fo
nothing but self-denigration in so
far as India is concerned on the one
hand and a totally uncalled for and
impermissible eulogy to the AUSA

- and that too specially at moment
hag
assumed an aggravated aggressive
posture, menacing peace, independ-
ence and international security.’”

138. “That at the end of the Motion,

the following be added, namely: —

‘but regret that the Address
completely fails to understand the
dangerous trends in the policies of
the countries of the Western Europe
and declares “We are heartened at

2
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the emergence of a new mutual
of interests” with these countri
which is nothing but an embelli:
ment of the West.” T

139. “That, at the end of the Motic
the following be added, namely:—

‘but regret that the Addre
expresses its happlness at the mes
ing of the Commonwealth Heads,
States and Government bélonging
the Asian and Pacific Region, whi
the communique issued at the el
of that meeting has caused conce
because it encourages the reactio
ary elements in these Commo
wealth countries and caters to t!
interests at least in some ways
the US imperialism and its heg
monist collaborators. ” k

140. “That at the end of the Motio
the following be added, namely:—

‘but regret that while referring !
India’s relations with Pakistan ar
China ang expressing the hope f¢
the improvement of such relation
the Address hag chosen to shut i
eyes to the arms build-up and othe
dangercus moves by Islamabad an
Beijing including the constructio
of certain military bases near th
Indian border.”

192, “That at the end of the motior
the following be added, namely:—

‘but regret that the Addres
makeg an exaggerated claim tha
the Government has “gone ahed
with speed and determination t
repair the damage caused in th
national economy by three years o
drift and lack of direction” while i
many respectg it has, in fact, basi
cally pursued the policies of th
previous regime of whih the con
cessiong to the monopolists and th
multinationals is one example ang
the growing anti-working clas
attitude gnother.’”

193. “That at the end of the motio#
the following be added, namely:—

‘but regret that the Addres
while making much of what it call
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“gignificant slowing down of the
inflationary rate from 23 per cent to
15 per cent” conveniently glosses
over the fact that this fall largely
due to seasonal factors in wholesale
price index, is not reflected at all in
retail prices which have continued
to ghow upward trends’”

194 “That at the end of the motion,
h¢ following be added, namely:—

‘but regret that in making the
claim that the “Central andi_S‘tate
Governments mounted g massive
relief operation” to meet the unpre-
cedented drought situation of 1979-
80, the Address passes over the fact
(that for the drought areas in Andhra
Pradesh only Rs. 23 crores have
been allotted while the magnitude
of the problem demands Rs. 200
crores for relief under various
heads.””

195. “That at, the end of the motion,
the following be added, namely:—

‘but regret that while the Address
juggles statistics of production of
some foodgrains and other agricul-
tural commodities to draw a rosy
picture it failg to see the erisis and
the suffering of the people @n‘ged
in such production.’”

TR s
+196. “That at the end of the motion,
the following be added, namely:—

« ‘but regret that the Address takes
a pie-in-the-sky approach when it
talks about economic ‘growth and
social development.’”

197. “That at the end of the motion,
the following be added, namely:—

‘but regret that while the Address
anticipateg  increase of national
income by about 6.5 per cenf dquring
1980-81 it omits to  note-that at
constant prices both the GNP and
1Jer capita  income are declining,
thereby indicating serious crisig im
our economy. ”
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198. “That at the end of the motion,
the following be added, namely:—

‘but regret that while claiming
that the “climate for industrial
investment and growth has peen
improved” the Address does not
take note of the fact that the offen-
sive of the monopolists as well as
the Government as the employer
againgt the working people—
employees and workers—is daily
visiting the kind of climate that is
required for industrial progress
particularly in a developing country
such as ours.’”

199. “That at the end of the motion,
the following be added, namely:—

‘but regret that while the Address
claims that “Government are firmly
committed to safeguarding the inte-
rests of farmers” nothing concrete
is actually offered them by way of
remunerative price or otherwise but
on the contrary they and other sec-
tions of the community are asked
“to exercise restraint in demand-
ing higher incomes and prices.””

200. “That at the end of the motion,
the following be added, namely: —

‘but regret that on the question
of the farmers’ crucial demand for
remunerative price and other
demands, there is not cven a faint
echo in the address of the pledge to
“do everything to solve your pro-
blem” which the Prime Minister
were to give at the “Kisan rally”
barely one hour later after the
Addresg was delivered.””

201. “That at the end of the motion,
the following be added, namely:~—

‘but regret that while the Address
is against the demand for “higher
incomes and prices” it #s completely
silent on high profits and other
forms of money grabbing by the
monopolists, multinationalg and
other exploiters'”



vra TR o 10

523 Motion of Thanks

[Shri Bhupesh Gupta]

[ RAJYA SABHA ] on President’s Address 5

Bhattacharjee is not present. The
fore, Amendment Nos. 141 to
standing in his name are not mov
Shri Bhanu Pratap Singh.

202. “That at the end of the motion,
the following be added. namely:—

‘but regret that the Address has
not thought fit % explain why it
* was necessary to use the Ordinance
making power to promulgate the
Spgcial Bearer Bondg Ordinance to
legalise black money and reward
the black momey holders or to pro-
mulgate the LIC Amendment Ordi-
nance to throw gverboard the Gov-
ernment’s agreement with the LIC
employees and to negative the
judgement of the Supreme Court on

SHRI BHANU PRATAP SINC
(Uttar Pradesh): Sir, 1 mave:

146. “That at the end of the Motit
the following be added, namely:—

‘but regret that the Address dc
not mention any specific programt
to establish near-equality in t
earnings and living conditiong
those who work on land and tl

19

rest of the population’.

the question of bonus.”

203. “That at the end of the motion,
the following be added. namely:—

‘but regret that the Address would
create the wrong impression ag if it
is more or less all roses, while, in
reality, the country is passing
through unprecedentedly difficult
times and the Dboundless mass
misery.’ ”

204. “That at the end of the motion,
the following be added, namely:—

‘but regret that the Address
sweepingly repeats the hackneyed
formulation, “big  powers”, while
referring to “growing military acti-
vities in the Indian Ocean” but
overlooks the fact that only one big
power”’, that ig the USA, is respon-
sible for such military activities as
“seriously  affected our  security
environment.” ‘

205. “That at the end of the motion,
the following be added. namely: —

‘but regret that efter so wmany
years of independence if -the
Address continues to be uninspiring
ang increasingly so it is because of
the wrong policies on. socio-econo-
mic issues, lack of vislon and per-
ception on the part of the Govern-
ment.””

THE VICE-CHAIRMAN
RAFIQ ZAKARIA):

(DR.
Prof. Sourendra

SHRI SHRIDHAR WASUDE
DHABE (Maharashtra): Sir, I maow

147. “That at the end of the Motio.
the following be added, namely:—

“but regret that the Address do¢
not assure giving of remunerativ
prices by Government to peasan
for agricultural produce and fooc
grains taking into consideration th
rising cost of agricultural inpu
such as fertilizers, insecticide
ete) ”

148. “That at the end of the Motior
the following be added, namely:—

‘but regret that the Address doe
not refer to the problems of cotto
growers especially with regard t
the monopoly procurement scheme:
ang guaranteed price’”

149, “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address does
not refer to land reforms and dis-
tribution of surplus land to Hari-
jans and landless labour and hous-
ing programme for the rural popu-
Jation.’ ”

150, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not refer to the national wage polic
and policy on bonus even though
Government is taking unilateral
action for wage freeze by issuing
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Ordinances like the Life Insurance
Corporation (Amendment) Ordin-
ance, 1981 giving go-bye to collec-
tive bargaining and principles of
settlemeny of industrial disputes and
alsp making discrimination between
one group of Government empioyees
and the other by paying bonhug to
some and denying it to others’”

151, “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
makes no mention about the natio-
nal sportg policy in order to pro-
mote sports and healthy recreation
especially in view of the poor per-
formance of the Indian teams in
International events and Olym-
pics.’ ”

152. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
makes ho mention of the National
Housing Policy and the needs of
urban population.’ »

153. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not refer to any national employ-
meni policy and the measures taken
to solve the unemployment pro-
blem.’”

321. That at the end of the Motion,
the following be added namely:—

“but regret that the Address does
not mention about increasing diffi-
culties and sufferings of workers
and down-trodden masses ag a
result of steep rise in prices of all
commodities.”

THE VICE-CHAIRMAN (DR.
RAPFIQ ZAKARIA): Shri Syed
Ahmad Hashmi is not present. There-
fore, amendment Nos. 154 to 174

standing in his name are not moved.
Shri Jha, ST

SHRI SHIVA CHANDRA JHA
(Bihar): Sir, I move:

{19 FEB. 1981 ]
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175, That at the end of the Motion,
the following be added, namely:—

“but regret that the Address does
not contain any assurance about the
inclusion of Maithili Language in
the Eighth Schedule to the Consti-
tution of India”

176. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not mention about the control of
75 big Monopoly Houses in the
country.’ ”

177. “That at the end of the Motion,
the following be added. namely:—

‘but regret that the Address does
not mention about the steps to be
taken for reducing the income dis-
parities in the country. ”

178. “That at the end of the Motion,
the following be added, namely:~—

‘but regret that the Address does
not mention about the fixation of
the minimum and maximum in-
comes in the country.’”

179. “That at theend of the Motion,
the following be added, namely:—

‘but regret that the Address does
not contain anything about broaden-
ing the freedom of the press by
establishing planned press and party
press in the country.’”

180. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not give any assurance for provid-
ing full employment to all in the
country.’ ”

181, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not contain anything to contain the
student unrest in the country.”
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182. “That at the end of the Motion,
the following be added, namely:--
ins b r € '

‘bug regret that the Address does
not take note of the discriminatory
treatment t{o the Indiansg in UK. ”

183. “That at the end of the Motion,
the following be added, namely:——

‘but regret that the Addresg does
not mention any steps for main-
taining the Indian Ocean as a Zone
of Peace ag recommended in the
U.N. Resolutmn’ ”

B¢t N
184. “That at the end of the Motlon
‘the following be added, namely:--

[T TaT

. ‘but .regret that the Address does
not contain anything about estab-
lishing equality among the Member-
States in the U.N. by abolishig the
veto system in the U.N. Security
Council." ”

SHRI SUNDER SINGH BHAN-
DARI: Sir, I move:

185. “That at the end of the Mction,
the following be added, namely:—

‘but regret that the Address does
not contain anything new and hope-
ful which would inspire confidence
that henceforth the country would
have a Governmen; that works
instead of a Government that
shirks." " T

186. “That at the end of the Motion,
the following be added, namely:—-

. ‘but regret that the Address does
not refer to the recent party
Tamasha held in Delhi in the name
of Kisan Rally, for which rail and
road transport in most States was
seriously disrupted, official machin-
ery was abused {o raise party funds,
and mobilise participants for the
rally, industrial activity wag sus-
pended in Delhi’s neighbouring
areas by cutting power supply and
Delhi's educational activity was
‘broughs to a halt by closing schools
and colleges.”

Tao o THAG Al
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187. “That at the end of the Motlw.l,
the following be added, namely:—

‘but regret that the Addresg does
not give any assurance to contain
within a specific period the soaring
prices of essential commodities
which are adding to the agony of
the already hard presseq commecn
man,”” .
188, “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
makes no mention of the arbitrary
use of the National Security Act in
different parts of the country
againgt leaders of trade unions, and
political parties when they seek- to
voice public grievances by legal and
peaceful means.’ ” »

189. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
fails to refer to the imposition of
precensorship on press in Assam,
its endorsement and support by
Union Minister of State for Infor-
mation and Broadcasting, and the
ominous threats to Freedom of Press
contained in the utterances of Min-
isters in Bihar, Madhya Pradesh,
Karnataka and other States.”

190. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not hold out any assurance that the
independence of judiciary would be
safeguarded from executwe mter-
ference.’ " U S

191. “That at the end of the Motion,
the following be added, namely:—
‘but regret to note that the Ad-
dresg does not mention steps o end
the blatantly partisan propaganda
by Akashvani and Doordarshan
which has geverely undermined the
credibility of the official media.”

(The amendment Nos. 185 to 191
also stood in the mames of Shri Lal
K Advani and Shri Jagdish Prasad
Mathur), HACHE 4t

STk
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SHRI GHANSHYAMBHALI O0ZA
(Gujarat): Sir, I move;

206. “That at the end of the Motion,
the following be added, namely:-—

‘but regret that the Address does
not mention about the growing tun-
employment among the educated
youth.””

iy
20%. *That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not mention about the steps taken
by Government for bringing down
the prices of essential commoditics
and their supply through fair price

shops in the country at reasonable
Prices.’ ”

208. “That at the end of the Moum,
the following be added, namely ;—

‘but regret that the Address does
nhot mention about the rise in prices

of steel, coal, petrol and petroieum
products.’ ”

209. “That at the eng of the Motion,
the following be added, namely:—

‘but regret that the Address does
not mention about the Prime Minis-
ter’s assurance held out immediate-
ly_ after her victory at the polls
that her Government would not
work for destabilization or indulge

y politics of confrontation.’”

210. “That at the end of the Motion,
» the following be added, namely:—

‘but regret that the Address does
not mention aboyt the freedom of
Press which is continuously viiified,
attacked (as in XKarnataka and
Orissa) and subjected to censorship
(as in Assam).””

211. “That at the end of the Motion,
the following be added, namely:~—

‘but regret that the Address does
*‘ not mention about the working of
AIR and Doordarshan which have

719 FEB.
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become mouth pieces of the party
in power and Government.’”

212, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Addre:ss does
not mention about the brutalities
cn women which have become an
every day phenomenon.’”

213. “That at the end of the Moiicn,
the following be added, namely:—

‘but regret that the Address does
not mention about the deteriorat-
ing law and order situation in the
country.’ ”

214, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address do=s
not mention about increasing uce of
brute force by police on citizens
either as individuals or in groups’”

215. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address fails
to mention that:

(i) more than fifty per cent of

our people live below the poverty
line; LY :

(i1) sixty five per cent people
are illiterate; and

(iii) eighty per cent pecple do
not get any elementary medical
assistance.””

b

216. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address docs
not indicate the glaring disparities
in development in towns and villages
which are causing anxiety’”

217. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
fails to mention about the unrest in
the farming community and their
wide spread agitations in various
places because of the unremunera-
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tive prices of agricultural produce
and non-availability of elementary
facilitieg of life in the rural areas.’”
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218. “That at the end of the Motion,
the following be added, namely:--

‘but regret that the Address
fails to indicate the long term and
effective solutien to the price pro-
blem.””

219. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not mention about the urgent need
to build and expand the scope of
the public distribution system to
ensure the availability of eSsential
consumer goods at low prices, parti-
cularly to the people who live in
villages or below the poverty line’”

220, “That at the end of the Motion,
the following be added, namely:—

‘but regret tha; the Address
makes np mention about the prob-
lemg of Minorities, Scheduled Castes
and Scheduled Tribes and Back-
ward Classes which deserve imme-
diate attention and their solu-
tions.” ”

221. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not mention about the problem gof
regional imbalances which are
growing fast and the steps taken by
Government to find out solutions
thereto.”

222, “That at the end of the Motion,
the following be added, namely:—

‘but regret tha; the Address
fails to mention gbout the freedom
of judiciary, the Press and other
media which are essential for the
preservation of our democratic
values.’”

228. “That at the end of the Motlon,
the following be added, namely:—
‘but regret that the Address does
not mention about the radical elec-
toral reforms to be undertaken tc
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save democracy, to bring in objec-
tivity and to raise the character of
the public representatives.’’”

224. »That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not.mention about the institution of
Jjudicial or Parliamentary inquiry

into the whole affair of the Thal .

Vaishet Fertilizer Project.””

225, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not mention about the blinding of
under trials and shooting of
prisoners in the jail premises, parti-
cularly in Bihar.”

226. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address does
not mention aboyt the elimination
of all unnecessary powers of licens-
ing and related procedures with a
view to stimulate the industrial
development.” ”

(The amendmentl Nos. 206 to 226

..dlso stood in the mames of Shri
Viren J. Shah and Shri Syed Shaha-
buddin),

SHRI HARKISHAN SINGH SUR-
JEET (Punjab): Sir, T move:

227. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not mention about the detention of
the political workers, trade union
workers under the National Secu-
rity Act’”

228. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not mention about the brutal use
of National Security Act to sup-
press popular and democratic
movements.’ ”

229. “That at the end of the Motion,
the following be added, namely:—

532
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‘but regret that the Address does
not mention about the increasing
atrocities on women in the coun-
tr),) 2y

230. “That at the end ot the Motmn
the following be added, namely:—
‘but regret that the Address
does not mention about the in-
creasing atrocities on the Harijans,
minorities and other weaker
sections of the population in States
of Gujarat, Bihar, U.P, and M.P.*”
. . -4

231. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention about the failure
of the U.P. Government to restore
complete normalcy in places like
Moradabad where minorities are
facing danger to their lives and
‘properties.’”

232. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention about the defiance
by the Bihar State Government of
the Supreme Court’s directives
regarding the cases of blindings of
undertrials in Bhagalpur Jail’”

233. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention about the police
blindings of undertrial prisoners in
Bhagalpur.’”

234. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention about the armed
attack on the Republic of Mozam-
bique by the racist South Aflucan
Government,’” .

235. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention about the oppres-

y -
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sicn of tribals by non-iribals in the
tribal pelts.’”

236. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
has failed to condemn surveillance
of innocent citizen by the CBI/IB

. through tapping of telephones, cen-

soring their letters etc.”

237. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
has failed to condempn the discrimi-
natory attitude of the Government
towards the people of West Bengal,
Kerala and Tripura so far as Central
serviceg are concerned asg is evident
from the Home Ministry Circular
No. 18011/6(5)/17-Estt. (B).'”

238. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
has failed to mention anything
about the jncreasing menace of
dowry and dowry deaths in the
country.” ©

239. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
has failed to condemn the revival
of Sati’’*

240. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention about the Gov-
ernment’s failure to ensure equal
pay and facilities for workmg men
and women.” .0 T e o

241. “That at the end of the Motion,

PR

the following be added, namely:—

‘but regret that the Address
has failed to mention about the in-
creasing insecurity in the rail
travel.’ @ ‘

242. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
has failed to condemn the increase
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in rape cases by policemen and other
members of law enforcing agen-
cies.’” 9}

243, “That at the ¢nd of the Motion,
the following be added. namely:—

‘but regret that the Address
does not mention about the gallop-
ing price rise and the large anti-
price rise resistance by the people.'”

244. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
.does not mention about the wide-
spread peasant upsurge for remune-
rative price for their produce.’”

245, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention about the rapidly
deterjorating international situation
and the danger of war due to im-
perialists pursuant to their policy
of arms build up, stationing new
and powerful nuclear missileg in
.Europe, policing of gulf area and
“the Indian Ocean with the expan-
sion of existing bases like the
nucleariseq Diego Garcia and setting
up of new bases.’”

246. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention about the grow-
ing pressure from the multinationals
on the free run on under-developed
countries resulting in neo-colonial-
jsm getting back what old colonial-
ism lost’” ' v

247. “That at the end of the Motion,
he following be added, namely:—

‘but regret that the Address
does not mention about the genuine
help rendered by the Socialist
countries to India.*” '

248. “That at the end of the Motion,
he following be added, namely:—

‘but regret that the Address
does not mention about the cecone-
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mic onslaught on the people’s stand-
ards of living.'”

249. “That at the end of the Mation,

the following be added. namely:—

‘but regret that the Address
does not mention about the failure
of the Government to curb the
monopolists and foreign wmulti-
nationals in the country.”

250. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention about the fact that
the Government is giving further
concessions to the monopolists and
multinationals.” ”

251. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention about the increas-
ing attack on the working class,
peasantry and the common people
in order to throw the burden of the
crisis on their shoulders.””

252. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention about the Govern~
ment’s arming itself with ever-
increasing repressive powers 1o
crush the people.”’*

253. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention about the Govern.
ment’s bonanza to black money
holders by allowing them freely to
legalise  their ill-gotten wealth
through the bond scheme introduced
by the Ordinance.’”

254. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention abgput the increas-
ed number of Ordinances issued by
the Government which subvert the
rights of the working people and
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also endangers the norms of Parha-
mentary democracy.’”

255. “That at the end of the Motion,

the followirz be added, namely:—

‘but rezret that the Address
does not mention about the hypocri-
tical plan proposal regarding income
and wage policy of the Govern-
ment.””

" 256. “That at the end of the Motion,

the following be added, namely:—

‘but regret thai the Address
does not mention about the dete-
riorating economic gituation in the
country wherein the rate of inflation
is increasing day by day with steep
rise in the prices of essential com-
modities, anq the failure of the
Government in this regard.’”

257. “That at the end of the Motion,

the following be added. namely:—

‘but regret that the Address
does not mention about the all-

" round attack on the living standards

of the wpeople through increased
taxation and curbs on the wages of
workers, =mployees ete.’”

0

" 258. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention about the stench
of corruption which pervades the
administration and the wheels of
industry stop moving because of in-
efficient management, bureaucratic
attitudes and corruption.’”

259. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention about the influx
of petro-dollars from the oil-rich
countries for investment in non-
essential concerns thus, marring
further the helpless conditions of
the Indian Economy.’”
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260. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does rnot mention about the disres-
pect shown tg the Chief Minister of
Kerala by not allowing him to
broadcast over the All India Radio
cn the eve of one year completion
of the Kerala Left Democratic Gov-
ernment.’”

261. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention about the US
Naval bases in Diego Garcia in the
'ndian Ocean which is a constant
threat to the security of the littoral
States.” *

262. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention about the curtail-
ment of the State Government’s
powers by the Central Govern-
ment.’”

263. “That at the end of the Motion,

the tollowing be added, namely:—

‘but regret that the Address
does not mention about the biased
attitude of the Centre in regard to
the allocation of funds to the non-
Cong(l) States.’?”

B3

264. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Addres:
does not mention about the abolitior,
of contract labour system in the
country.’”

265. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Addres:
does not mention about the abjec
failure of the Government jn check
ing the recurrence of flood have
in the country.’”
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266. “That at the end of the Motion,
the following be added. namely:—

‘but regret that the Address
does not mention about the need
for adequate financial help to the
States which are affecteq by
drought, flood and other natural
calamities.” "’

267. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention about the need
for inclusion of Nepali language in
the Eighth Schedule to the Consti-
tution of India.’"”

268. “That at the end of the Motion,

-the following be added, namely:—

‘but regret that the Address
does not mention about giving relief
to unemployed in the country and
the need for special allocation of
funds to the State; which are giving
relief to the unempioyed.’”

269. “That at the end of the Motion,

-the following be added, namely:—

‘but regret that the Address
does not mention about the proposal
floated by some members of the
ruling party to change the present
responsible form of Parliamentary
democracy to a Presidential form
which ig nothing but a veiled form
of authoritarian and despoctic rule
to be imposed on the people of
India legalising the dynastic rule.’”

270. “That at the end of the Motion,
the following be added., namely:—

‘but -regret that the Address
doeg not mention about the mount-
ing attack on the Judiciary by the
Executive to get the Judiciary com-
mitted to the authoritarianism of
the Executive thereby undermining
the independence and impartiality
of the Judiciary.’”

271. “That at the end of tre Motion,
the following be added, namely:—

‘but regret that the Address
does not mention about the :ransfer

of Judges of High Courts on consi-
derations pther than principles of
justice thereby deliberately creatimg
the conditions under which the
Judiciary would be compelled to
serve the authoritarian interests of
the Executive.’”

272. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention about the mount-
ing unemployment in the country.”

273. “That at the end of the Motion,
the following be added, namely:-—

‘but Tregret that the Address
doeg not mention about the mass
illiteracy in the country and the
failure of the Government to evolve
a policy to eradicate it.’”

274. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention about the failure
of the Government to nationalise all
the foreign assets in the country.”

275. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention about the failure
of the Government tc nationalise
the monopoly house: in the coun-
try.l L

276. “That at the end of the Motion,
the following be added, namely:-—

‘but regret that the Address
does not mention about the increas-
ing impoverisation of the rural
masses and the manifestation of
their discontentment in the rising
struggle of the rural masses.’”

277, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention about the need-
based wage policy in India.’”
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278. “That at the end of the Motion,

‘the following be added, namely:—

'

3w

‘but regret .that the Address
does not mention about the Iand
reforms in the interests of the pea-

sants as without radical land re-
s forms the economy cannot be saved

from its present situation position.’ ”

279. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention about the ‘undemo-
cratic private management of the
educational institutions of the coun-

. try and the steps the Government

propose to take to do away with the
same.”

280. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention about the national
policy of education and the need to
fight all obscurantist, communal and
undemocratic ideas in the feld of
education.’”

281. “That at the end of the Motion,

the fellowing be added, namely:—

¥ -

‘but regret that the Address
does not mention about the need for
the democratisation of the Univer-
sity acts.’”

282. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention about the threat
being posed to the peace and secu-
rity of the world by the U.S.A. due
to its policy of heavy militarisa-
tion.’”

283. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention about the need for
a circular Railway for Calcutta and
its immediate construction to ease
the problem of transport there.”

YT, o
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284. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not menfion about the pro-
people activities of the three State
Governments of West Bengal, Kerala
and Tripura and the conspiracy by
the vested interests to create the
conditionsg of instability to pave the
way for central intervention.”

285. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not take note of the Central
Government's deliberate discrimina~
tion with regard to West Bengal,
Kerala and Tripura in the matter of
release of foodgrains and other
essential articles with a mctive to
create discontent among the people
of these States and to make the
Governments of these States um-
popular so as to wutilise opportune
moment to attack these Govern-
ments, violating all propriety and
democratic norms.’

(The amendments Nos. 227 ic 295
stood in the names of Shri P,
Shri  Pattiam  Rajan,

THE VICE-CHAIRMAN (DR RA-
Shri Ram Lakhan
There-

ERA SEZHIYAN (Tamil

Sir, I move:

SHRI

287. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not show due awareness of the
social violence, economic crisis
fraught with grave social conse-
quences through which the country
is passing.’”

288. “That at the end of the Motion,

the following be added, namely:—

‘but regret thai the Address
does not take note of the fact that
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[

there is economic stagnation in the

cinfrastructure of the economy and

even decline jn many segments of
the economy.”

289, “That at the end of thé Motion,

the following be added, namely:—

. ‘but regret that the Address
does not take note of the fact that
national income and the per capita
income in the real terms at constant

price are declining.”

,
B

290. “That at the end of the Motion,

the following be added, namely:—

. ‘but regret that the Address
does not{ mention that the conditions
of the Harijans and other oppressed
and backward sections of the com-
WJnunity are deteriorating despite the
tall official declarations ang pro-
miles.’”

291. “That at the end of the Motion,

the following be added, namely:—

. ‘but regret that the Address
does not show any awareness of
police violence and the loot by con-
tractors against the tribal people nor
of the deep apprehensions in their
minds regarding their economic and
cultural development and political
rights and opportunities.” ”

292. “That at the end of the Motion,

the following be added, namely:—

[

',r, ‘but

regret that the Address
does not take note of the rising and
high prices of all essential commo-
dities of common consumption re-
sulting in pushing of 15 million
more people below poverty line.’”

293. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not take serious view of the
failure of the Government to extend
and strengthen the public distribu-
tion system to cover the vulnerable
sections of the Society in parti-
cular‘”
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284 “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
doeg not correctly assess the de-
mands of the peasants and the
growing disparities between -the
prices of agricultural commodities
and industrial products, and the
fact that the terms of the A.P.C.
are neither broad nor satisfactorily
implemented.’ ”

o

295. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not take note of the fact that
funds allocateq for agriculture, irri-
gation and rural development main-
ly go to the benefit of the rich while
the poor sections are in fact denied
of these benefits.’”

206. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not still see the necessity of a
radical change in the credit and in-
vestment policies of the financial
public institutions with a view to
helping the rural poor who need

most the financial support.”” .

297, “That at the end of the Motion, -

the following be added, namely:-—

‘but regret that the Address:
does not take gerious view of the
fact that several land ceiling laws
are still excluded from the Ninth
Schedule to the constjtution and
that in most of the States the imple-
mentation of the land reforms jn-
cluding the land ceiling has been
halteq by the semi-feudal elements
in Government and bureaucracy.’™

298, “That at the end of the Motion,

the following be added, namely:—ag

‘but regret that the Address
does not take note of the extreme
distress and famine conditions
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;through which millions of people are
passing in the drought and famine

"\ affected areas of Andhra Pradesh,

Rajasthan and other places, or pro-
mise adequate provisions of relief
assistance by the Centrg for miti-
gating their suffering and for the
rehabilitation of the economy.”

299. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not express any shock that
while 45,000 villages were provided
potable drinking water by Janata
Government in 27 months the pace
of progress has been deaccelerated.””

300. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not take note of the failure of
the Government agencies to buy
jute, cotton, tobacco etc. with the
result that the manufacturers and
wholesale traders are reaping bene-
fits by depriving the peasantry of
the due prices, while the unlifted
stock accumulate.’”

301. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
makes no mention about the attitude
of the Government to the wunani-
mous recommendations of the
Standing Advisory Committee on
unorganised rural poor, the bonded
labour and agricultural workers.'”

302.-“That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not show any concern that the
industrial policy has not enly been
revised by the New Industrial
Policy Statement of July last year
but the Janata Government’s policy
of reserving specific jitems for pro-
duction in small and cottage gectors
has been given up removing the
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Central focus of employment gene-
ration and that it is also being dis-
torted to suit the interest of the
monopolists and foreign multi-
nationals,’”

303. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not give an assurance for ending
the policy which legalises unautho-
rised expansion of capacity by the
industrialists in violation of Indus-
trial (Development and Regulation)
Act even in priority areas, and the
sectors covered by FERA and
MRTP Act’”

304. “That at the end of the Motion,
the following be added, namely:—

‘But regret that the Address
does not take note that the FERA
measures are not being faithfully en-
forced and that they are being
allowed to be defied by the multi-
nationals such as the Hindustan
Lever.””

305. “That at the end of the Matiun,

the following be added, namely:—

‘but regret that the Address
does not show any aware ress of the
fact that our Research and Deve-
lopment Programme is not attended
to adequately and instead the
multinationals are allowzd i6 fur-
ther penetrate into the Indian eco-
nomy on conditions detrimental to
our self-reliance.””

306. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not propose any effective curb
on the drain on our national re-
sources as a result of remittances
of profit, interests, royalties, divi-
dends etc., by the multingtionals
from this country.’?

(The amendments Nos. 287 to 306
also stood in the names of Shri Sur-
endra Mohan, Dr. Shanti G. Patel and
Shri Biswa Goswami).
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322. “That at the end of the Motion,
the following be added, namely —

‘but regret that the Address
fails to mention the need to take-
over the B&C Mills, Madras, to
ensure continued production and
employment.’ ”

323. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not disapprove of various
scandalous deals like Thal Vaishet,
sugar, coal etc., with which Union
Government has been associated.’”

324, “That at the end of the Motion,
the following be added, namely.—

‘but regret ‘that the Address
does not take note of the fact that
in some Third World countries the
Presidential form of Government
hags been resorteq to for riding
rough-shod over democracy and to
suppress the masses struggling for
better life and social justice’”

325. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not show concern at the anti-
working class policy of the Govern-
ment marked by threats to take
away trade union rights including
the right to strike and otherwise
also by repressive measure.””

326. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not take note of the wide-
spread discontent among the public
sector employees all over the coun-
try on account of the Government’s
refusal to implement the agree-
ments which had been signed ear-
lier’ ”

327. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not take note of the erosion of
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real income of salaried employees
ag brought out by Rath Committee
Report.’ ”

328. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take note of even the magni-
ficant peaceful strike of the
Bangalore-based public sector wor-
kers numbering 1,25,000 demanding
that the agreement signed in 1978
be implemented in respect of these
units in order to bring wage, DA
and other emoluments, in confor-
mity with those obtaining in
BHEL.””

329. “That at the end of the Mation,
the following be added, namely:—

‘but regret that the Address
does not show concern at the large-
scale deployment of police forces
including Border Security Force,
CRP etc, in Bangalore in order to
create tensions and to intimidate
the workers and their famil-es
which is now being followed by thLe
arrest of the workers’ leaders.””

330. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not take note of the fact that
although the leaders of striking
workers of Bangalore-based public
sector undertakings have expressed
their earnest desire to settle the
dispute with the Government
through negotiations the Govern-
ment has not responded to it.’”

331. “That at the end of the Motion,
the following be added. namely:—

‘but regret that the Address
does not take note of the indefinite
strike notice which is proposed to
be served by the civil defence em-
ployees, or make any concrete pro-
posal for the gsolution of the pro-
blem so that it does not become
necessary to resort to strike ac-
tion.’”
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332. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not show concern at the LIC
Amendment Ordinance promulgated
which is designed not only to nulli-
fying the judgment of the Supreme
Court and repudiating the commit-
ment made by the Government to
pay the due bonus by the 15th of
April, 1980 ”

333. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not make any proposal of a
comprehensive policy on industrial
relations.’”

334. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not show any awareness that
the repressive measures gn the part
of the Government against the
public sector workers that would
encourage corporate sector manage-
ment to take similar attitude to-
wards their workers and intensify
their offensive against them. ”

335, “That at the end of the Motion
the following be added, namely: —

‘but regret that the Address
does not make serious note of the
brutal police attacks on the stu-
dents in Haryana, Orissa, U.P,
Punjab and other parts of the coun-
try as a result of which there is
much unrest among the students.’”

336, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not take note of the fact that
there 1is chaog and confusion in
education because the Government
has usurped the autonomy enjoyed
by the academic institutions has re-
tained elitist public schoo! system,
has not given over secondary edu-
cation, a vocational bias and has
generally retained the colonial prio-
rities.””
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337. “That at the eng of the Motion,
the following be added, namely:—

‘but regret that the Address
does not take note of the fact that
as a result of wrong education prio-
rities, the number of dropouts at
primary and secondary levels has
been going up rapidly and real illi-
teracy is increasing.’”

338. “That at the end of the Motion,
the following be added, namely:—

‘but regret that despite high-
sounding talks about the protection
of the honour of the women, the
Address does not propose any effec-
tive steps to protect women from
atrocities ang rape by the criminal,
anti-social elements and even by
the police and takes no lessons
from several incidents of that na-
ture. ¢

339. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
doeg not take note of the growing
expansion of the Dieago Garcia us
military base, the ready deployment
of force of the US, the Cam-Ranch
bay naval arm base of the Soviet
Union, the sale of arms by some
developed countries to Third World
countries and development of nu-
clear arms.’”

340, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not express its displeasure at
the fact that the declaration of
Non-aligned Foreign Ministers
Conference does not forcefully refer
to Soviet occupation of Afghanis-
tan the Dieago-Garcia military
base including the stationing of the
rapid Development Forceg there
by US.”

SHRI BISWA GOSWAMI (Assam}:
Sir, I move:

307. “That at the end of the Motion,
the following be added, namely:—

Dut regret that the Address does
not show dwe awareness of the
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serious consequences that might
follow from the continued wrong
handling of the Assam Situation.’”

SHRI B, SATYANARAYAN
REDDY  (Andhrg Pradesh): Sir, I
move:

308, “That at the end of the Motion,
the following be added, namely:—

‘but regret that while our trade
deficit js mounting the Address does
not propose any measures to rectify
the situation or even to prevent the
dissipation of our foreign exchange
reserves which had almost been
doubled in 1977—79.”

309. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not show any concern that
despite all talkg about ‘socialism’
the concentration of wealth and
economic power in the hands of
few continues to grow, thereby
menacing democracy and the work-
ing of its institutions in the coun-
try and eroding all moral public
standards.’ ”

310. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
doeg not mention about the reduc-
tion in the rate of growth substan-
tially ag compared {o 1977-78 and
1978-79 or suggest means of res-
toring it.'”

311. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not show any sign of alarm at
the deepening liaison between the
big business circles and the corri-
dors of power, one off-shoot of
which is rampant corruption in high
places.” ”

312. “That at the end of the Motion,
the following bk added, namely:—

‘but regret that the Address over-
~look the disturbing reports and
serious allegations about ‘kick-back
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deals’ between big business circles
and those in position of power and
authority.”

313. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not show any concern at the
systematic propaganda by some
Congress(I) leaders and even Min-
isters denigrating the Constitution
and the political system and propa-
gating the Presidential System.”

314. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Addczss
does not propose any measures for
electoral reform in order to elimi-
nate the influence of money power
generally and black money in par-
ticular. ” '

315. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention the Government’s
failure in progressively winding thz
National Adult Education Pro-
gramme which was in fulfilment «f
Gandhiji’y dream and would hava
strengthened the social conscious-
ness of the people.”

316. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Adadress
does not mention that the Antyo-
daya programme in various States
which had given economic rehabi-
litation to 1.2 million people in
1977—179 has been wound up.’”

317. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention that the alloca~
tiong for the Food for Work Pro-
gramme have been drastically re-
duced, throwing millions of the
poorest sections into ynemployment
once again’”
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318. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention that the Directors
appointeg by Government on the
boards of private companies have
been instructed not to guide the
boards; which would jeopardise
social interests.’”

(The amendments Nos. 308 to 318 also

stood in the names of Shri Suren-

dra  Mohan ang Shri Dayanand
Sahaya.)

THE ViCE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Shri Surendra
Mohan and Shri Dayanand Sahaya
are not present. Therefore, amend-
ments Nos. 319 and 320 standing in
thelr names are not moved.

Shri Hukimdeo Narayan Yadav s
also not present. Therefore, amen i~
ments Nos, 341 to 353 standing in his
name are not moved.

Shri Nageshwar Prasad Shahi 1s
also not present. Therefore, amend-
ments Nos. 354 to 358 standing in his
name are not moved.

SHRI HAREKRUSHNA MALLICK
(Orissa): Sir, I move:

359. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
fails to mention the need to take-
over the B&C Mills, Madras, to en-
sure continued production and em-
ployment,’ ”

360. “That at the end of the Motion,
the following be added, namely:—
‘but regret that the Address
does not disapprove of various
scandaloug deals like Thal Vaishet,
sugar, coal etc., with which Union
Government has been associated.””

361, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not take note of the fact that
in some Third World countries the
Presidential form of Governmeut
has been resorted to for riding
rough-shod over democracy and 1o
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suppress the masses struggling for
better life and social justice.’”

362, “That at the end of the Motion,
the following be added, namely;—

‘but regret that the Addiess
does not take note, show concern at
the anti-working class policy of the
Government marked by the threats
to take away trade union rights
including the right to strike and
otherwise also by repressive mea-
SU.re.’ ”

363. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Addiress
does not take note of the wide-
spread discontent among the public
sector employees all over the coun-
try on account of the Government’s
refusal to implement the agree-
ments which had been signed ear-
lier.’ ”

364. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not take note of the erosion
of real income of salaried emplo-
yees ag brought out by Rath Com-
mittee Report.””

365. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not take note of even the mag-~
nificent peaceful strike of the
Bangalore based public sector wor-
kers numbering 1,25,000 demanding
that the agreement signed in 1978
be implemented in respect of these
units in order to bring wage, DA
and other emoluments, in confor-
mity with those obtaining in
BHEL. ?

366. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not show concern at the large-scale
deployment of police forces inelud-
ing Border Security Force, CRP
etc., in Bangalore in order {o create
tensions and to intimidate the wor-
kers and their families which is
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now being followed by the arrest of
the workers’ leaders.'”

367. “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address does
not take note of the fact that al-
though the leaders of striking wor-
kers of Bangalore based public sec-
tor undertakings have expressed
their earnest desire to settle the dis-
pute with the Government through
negotiations the Government has
not responded to it ”

368. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take note of the indefinite strike
notice which is proposed to be serv-
ed by the civil defence employees,
or make any concrete proposal for
the golution of the problem so that
it doeg not become necessary to re-
sort to strike action.””

369. “That at the end of the Motion,
e following be added, namely:—

‘but regret that the Address does
not show concern at the LIC Am-
endment Ordinance promulgated
which is designed not only to nulli-
fying the judgment of the Supreme
Court and repudiating the commit-
ment made by the Government to
pay the due bonug by the 15th of
April, 1980.”

370. “That at the end of the Motion,
the following be ¢dded, namely:—

‘but regret that the Address does
not make any proposal of a com-
prehensive policy on industrial re-
lations.”

371. “That at the end af the Motion,
the following be qdded, namely:—

‘but regret that the Address does
not show any awareness that the
repressive measureg on the part of
the Government against the public
sector workers that would encourage
corporate sector management to take
similar attitude towards their wor-
kers and intensify their offensive
against them. ™
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372, “That at the end of the Motion,
the following be added, namely:-—

‘but regret that the Address does
not make serious note of the brutal
police attacks on the students in
Haryana, Orissa, U.P., Punjab and
other parts of the country as a re-
sult of which there is much unrest
among the students.’”

373. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take note of the fact that there
is chaos and confusion in education
because the Government has usur-
ped the autonomy enjoyed by the
academic institution, hag retained
elitist public school system, has
not given gver secondary education
a vocational bias and has generally
retained the colonia] priorities.’ ”

374. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not take note of the fact that as a
result of wrong education priorities,
the number of dropouts at primary
and secondary levels has been go-
ing up rapidly and real illiteracy is
increasing.’ ”

375. “That at the end of the Motion,
the following be added, namely:—

‘but regret that despite high-
sounding talks about the protec-
tion of the honour of the women,
the Address does not propose any
effective steps to protect women
from atrocities and rape by the
criminal, anti-social elements and
even by the police and takes no
lessons from several incidents of
that nature.’”

376. “That at the end of the Mo-
tion, the following be added, namely:

‘but regret that the Address does
not take note of the growing ex-
pansion of the Dieago Garcia US
mijlitary base, the ready deploy-
ment of force of the US, the Cam-_x
Ranch bay naval arm base of the
Soviet Union, the sale of arms by
some developed countries to Third
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World countries and development
of nuclear arms.’”

377. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not express its dlispleasure at the
fact that the declaration of Non-ali-
gned Foreign Ministers Conference
does not forcefully refer to Soviet
occupation of Afghanistan, the
Digeago-Garcia jpili%any base in-
cluding the stationing of the rapid
Development Forces there by US/ @

(The amendment Nos. 359 to 37
also stood in the name of shri Manu-
bhai Patel.)

SHRI JASWANT SINGH (Rajas-

than): Sir, 1 move:

378. “That at the end of the Motion,
the following be added, namely:—
‘but regret that the Address does
not mention about the unprecedent-
ed drought of 1979-80 in Rajasthan
and the complete failure of the
State machinery to provide adequate
relief and drinking water in the
affected areas.’”
379, “That at the end of the Motion,
the following be added, namely:—
‘but regret that the Address does
not mention about a  perceptible
décline in the economic and indus-
trial climate in the country.”
380. “That at the end of the Motion,
the following be added, namely:—
‘but regret that the Address does
not mention about the serious
power shortages being experisnced
all over the country.””

381. “That at the end of the Motion,
the following be added, namely:—
‘but regret that the Address does
not mention about the country wide
stir for remunerative prices for
farm produce.’”

382. “That at the end of the Mction,
the following be added, namely:—

‘but regret that the Address
does not mention about the soaring
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prices of essential commodities,
more particularly, of sugar, edible
oil and cereals.””

383. “That at the end of the Motion,
the following be added, namely:--

‘but regret that the Address does
not take note of a perceptible decline
in the social environment ang the
spate of unprecedenteq communal
riots in the country.””

384. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not present an integrated alternate
energy policy and a policy for opti-
mum  utilisation of scarce
resources,’”

385. “That at tne end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not define how environment and
ecology criteria are to be institu-
tionalised in the national frame-
work.””

386. “That at the end of the Motion,
the following be added, namely:—-

‘but regret that the Address does
not mention that despite the willing.
ness of the leaders of he Assam
Movement, the Union Home Minis-
ter has not yet found fit to invite
them formally for talks.’” |

387. “That at the end of the Mo-
tion, the following be added,

namely: —

‘but regret that the Address does
not take note of the fact that during
the recent meeting of the Non-ali-
gned TForeign Ministergy in New
Delhi, India was completely isolat-
ed and that has almost become
apologist for the Soviet Union.””

388. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not mention the deteriorating secu-
rity environment of the country to
which the Prime Minister has on
many occasions drawn the nations
attention.’”

v
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389, “That at the end of the Mo-
tion, the following be added,
namely:—

‘but regret that the Address does
not make any mention of the posi-
tive steps to be taken to provide
the necessary thrust to the deve-
lopment of export trade of the
countiry,”

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Shri Sadashiv
Bagaitkar is not present. Therefore,
amendments Nos. 390 to 398 standing
in his name are not moved.

Shri Abdul Rehman Sheikh is also
not present. Therefore amendments
Nos. 399 to 407 standing in his name
are not moved.

Shri Satya Pal Malik is not present.

Therefore, amendments Nos. 408 to
416 standing in his name are not
moved.

SHRI SUSHIL CHAND MOHUNTA
(Haryana): Sir, I move:

417, “That at the end of the Motion
the following be added, namely:—

‘but regret that the Address does
not mention about the mounting un-
employment in the country and
measures to eradicate the same and
give unemployment allowance to
the educated unemployed.’”

418. “That at the end of the Mo-
tion, the following be added, na-
mely: —

‘but regret that the Address does
not mention abouy the unabated
rising prices of essential commo-
dities and measures to establish
effective ditribution system at the
national level to make the essential
commodities available to the com-
mon man at a reasonable price.’”

419, “That at the end of the Mo-
tion, the following be added,
namely: —
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‘but regret that the Address does
not mention about the police in-
dulgence in extra legal methods
in the imvestigation of  crimes,
blinding of undertrials in Bhagalpur
and killing of a large number of
undertrials by police firing in Sam-
astipur,’ ”

420, “That at the end of the Motion,
the following be added, namely: —

‘but regret that the Address does
not mention the failure of Gove-
rnment to check commuanal distur-
bances in  various parts of the
country and measures to  check
such incidents and to ensure safety
of lives and property of the mirno-
rity community.’ ”

421 “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address does
not mention about the rapidly de-
teriorating law and order situation
in the country.”

422. “That at the end of the Mo-
tion, the following be added, na-
mely; —

‘but regret that the Address does
not mention about measures to im-
prove the conditions of the people
living below the poverty line.’”

423. “That at the end of the Mo-
tion, the following be added,
mely: —

na-

‘but regret that the  Address
does not mention the failure of
Goviernment to give remunerative
price to the farmers for their ag-
ricultural produce commensurate
with the rise in the prices of agri-
cultural inputs and essential com-
modities.”

424. “That at the end of the Mo-
tion, the following be added, na-
mely:—

‘but regret that the Address does
not mention about the steps for
solving the problem regarding in-
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adequacy of drinking water in the

rural areas.”” p

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Shri Patitpaban
Pradhan is not present. Therefore,
amendments Nos. 425 to 432 are not
moved.

The questions were proposed.
4 p.M.
THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): The Motion and

and amendments are open for discus-
sion.

o WS qrgat et (fFgr)
SgarERe WY, AgE § gy fAasA
FT g agar g 5 wweofag
gicawefs ¥ fad av fea & asy
IS g, 39 A PR &7 waEwr ag
gt =ifew, 9fFw &9 69 @ Ao
F 9T g @ owH ar fAwm g
g Aum ae mar § 5 39 o
F FUHG  TIEHAC, AT THT
SIHAE WS qF "I § 9w T
frar ar | ag 9wl 9E oA gw W
f& uwgaf £ W § f5 39 a@
FT QAT AT FEy A | qAegAfT &
A A Ag IR A OSEY § AR
g =g g {5 2w & grad SyAifas
T § UM AW A ay § ST &0
2§ ga fear wmm z@ A F©
@l fqaml | 2@ a7 &1 &8 a6
M A A 31 TH FlW ¥ 9w g
AT W & G ¥ Aifgd g 2
agt & avEr faed &7 1 Fr awTd
qiEf & AWM TH AT qAT FE GFA
g & ug wev a8 &, «few 39 Qe
F\ fae & fag =@ wseafq & wroor
¥ oqr g gew g ¥ &9 Sara
TEAM N T SE § gAY, AfHAT
™ H a1 sifow ag g€ § 5 O
A@ § ag TQEY W I7 1 A
& wifer SeE W agel ST @ o
g AT g & AT W W g
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fr 38 e & W 9y ¥ g9 IR
wTar o1 f& o qEf @Eae ¥ g AR
firg &1 aw & d=aT A {T F AWM
g T 3WH GFT & g T T_T T3
§ fF oz Qw Fo Far, W &
WY frew & faor 3o w30, afew
g9 T Ffw ar ) § 9gar wveHt
gem fEat oo w1 "Wy &m
affn v 3o A & AT § TG
T AT | FE FAAQ §,  w@
T FT qQUFT & WX FgF AT FT
FAA HOAT § @ & feeq HOF
Tgt ST =vgar, dAffw § SH S
1 3@ T 7139 aw § faew
% fag s wWigor § T FE WL
M Mad zq 7 & T F-—zad
TG 40 AT 3 | 39 § °gAr ar g
THQ & e wfedy & qEEdl &
w@rE fF wr g, S 38 AER
g fom % uF o day qger e g fow
¥ IR W qW &y Ty F faer
gFAT &1 | FET FO q@l g WISV a9
& whr § weeafd & o Hoag
@ wEard § U9 el § WK
I BT Wi g | A g aeeufa
¥ owaw ¥ 7 oS oand w6 §
7z mEardl § feq w3 oodr  <@@r
gl ead 1 wdafww fag 9™
g, S H S aIARST g, I9 a9
za ¥ § ¥iX 3@ § o AW agr g
A T Wy g g fF aThe
zg faog 9T @9F & fag qu gax
gl frar § MY oo fyar g ar 9y
Sed; FX & TW A1 foET TATE ) TE@
faz % go a@ 3 3 AT I F1 &
Teeafd & HR ¥ oaRA@aEr ¥ | WX
g F @9 WET ShAr a1 9Rdr
I TR E fF 3@ H 98T HEQT
g grar 5 39 a® ¥ W & IO
1 faerar Sv gFar &1 a8 § S1ar
g fo gg &t wiq oF foq & foer
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agl wwa, afew @ faar ¥ ;o =y
gavz g0 Afgd ofr,  qIIIe #y
agedz gt T of MY 5 grdd
@ &) v asqa &1 oF W BNy
wfgT, UF FIAT @Ar  AMEE | HE
TIEHT 5T aWFY TOAT 10w for §
T&l et a1 | 77 9Ef WY W agr
&y WrAAT q1 agy fwer g, afET
3 & 49 uF #9 fe@n avdr &)
afet @ @ § FW oA 2
T @I A al a9 g J&g
@ ¥ fag qar Sutg &7 ¥T W
e § 7 Wi § at ag 9 & T
g1 oW A FETAgT A AR AT
gl g zafag & wgm £ f&
T USRI F AU F IW I T
F§ QuAr & freit & 1 wHFIC
GBI A BATAT §, g7 AN A A
RAEAT & | G AT T FAGIATAT  FoT
§ &1 90 AW Al wH A g
qIT FT e § & AR ¥ FAT §
AR AT &% &Y 2T g F g
s & afew qonfedy § 9w %
97 g f5 o1q S #R TR 9 |
T GTHTLT F9T T 7T @ § |
gH FFT @1 Ag GgT Fy AHELH §
AR Y o agr aqed § 37 F fggw
¥ ot TT I 1 Uiy s s
9 M9 F fq9re v § a@ W Ay
I F AT Nfgd, T ¥ Fa
3G T o I gAY § 3§ 7
TqEqfa F AW F T FEAAET
WX F7 T IW AT T faEd
AR 7 I W Qagfrar o, 9
3T F GIEATEWT & FT SF AT
ifgq | 999 ggAT WIAT TAR ST
q@ g A W T WS W
BT 24-25 HIT 26 & 9f30 qs2-
qfq & wfdre § )1 qF 9gF a5 719

|
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& gopRamar, A 9§ gl
ey fmar a1 i & e R #
Aw F4 | g UsEmld T gefwe
fiprr & f5 a1 O AR AF aEl
far ST g1 2\ RWITAT TE HIET
&% A8 FX gH g A AR HOAS
FTq T4 FX 9FT 4 | aFQ et
& fear gor amAEE 31 TN
Far 23U 3o feil ¥ d9ade qeEn
TedT & | FT RYAAT  AIAH qsqr
A7 A ¥ AW H AFT XY A
san ¥ wEaT 3 @, 1§,
geflrs |, GUIEE A TAT AT Y ]
nT g eefafaezaa & aug @ &
qe§ SATIT AHAS ATIAEY Fegfady aX
737 gt Tda gfeww, wrfam &
gy AT AEAE fHATE 1 ;W A
@ & fF gaa &% fFar & 1wt
AT & gewarEar wfgg 4 oagn
A Y o a9 AT T@n @ g9d
F& FUAE FEW, TH 77 Gafad |
g asd g fF TWITH &, Far
9T d57 & Fo I AT Tar g
gg oot @@ W & AT gawr o
FAT w7 g1 AT F@T AT FET
F AT  IE AMH IW T
& AOF  FraTosfar A g
afFr gw gaT AT ad @F 9,
g F9T QN WA T % FIdY @
FqT FrR & AW RV FAT HUAT
FR Y FT I FLWI T T av
W & Mg & TAT | T qRaa
3 dat W% FRAAA 7T TTHG
ot Sfgd gy A1T GG g, =g
Fea & fpgem ¥g@ @ @
afeat agr & aF g7 T FAT FIq
FafEt ¥ AT gAFI g AT | WX
@ 9 799 @ 5 FmE W #y
98 ¥ uF 9§ F AR P T Py 39
Hgu #v Afgar agi Yy @ e =@
fergqr @ Qv g7 WFT T T

&
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AT F1q ST AT | qT A g
#t Afgai a8 T 7

gy weafy St 7 14 TWE F
ST wmwr faar 91 SH SR wer
fs 3w Hgg =0 & & 8
ot fenE g1 & & =T wm
FX aFdfy &) Ag BTN AG Uee-
gfq a1 wow § foas oo a3 gw
oS TRl WNW A W@ § | & o &
e 3 g dEd | FE aste §
IEA AT & FIE ASIE G o
fN 9@ @ w0 @Y o
firar Fif, #E s T8 2 fw I
1 gt feafs & og=r am, #g
s 7 & 5w Ak mfsr s
FT M | gH g3 HFe Wiigd, g
arfgw | AW F A WE I E,
dw 3 fEWES oms T § ) o
AR wAr St # ATsT & oAmi
#F SgEr oww g 7o fgegeaw
¥ ERfan Far qad saEr q@a-
AW & S oAreAfEr § ¢ feE
AR oq T8 § dfea g F o
FE ST § A IIFE I & are
et of fegw & € 1 sEr oanm
g g, W9 A RS §, IEF W
T I & 7 AR A §O ww I
7@ W AT @ E, A et
¥ §afA o fawr § o wnd,
T § | SRS FATE 1 g
W T FE A § e
ACH TGN FA CF q&H g
g W @1, F JI AR AT T 7Y
fear ST 19T § ar @E, 9 ow-
T & g @ qeel wem gg o
& o gfom = & wihg amd
qrEt FT AT, JT T WS R
d RY @ T IO T A
SUF T FET T SAET AR | 9
9 T | ST qg &% fRAr T
dffq g T @ | & a7 FYaAT
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fr ga eu# 999 )R TF TG FQ,
I A FE AfFT T A AT
¥ oA ¥ oF WEHN 9T FT HAr
2 ok gfemi @ FFw W o™
FgaT & a1 SEY A orel & mEdr 99
FT 4 9¢ FT Iq §, T @ I
&\ ag wee g % SER A oaw
T | GER A1 a8 A ot g &
FAF G W Hiiew a8 g fF owaEt
F1 AT FZT AT BT AR TG fear
ST | TS FIEET AETE 1 FA
SR ATE FAM | AT ST 97 FT
o g W S A JAr AE AT
gFa | TQEr &1 A8 frer @
4 fema wEar §, Fifesw <@ g
g Fg g9qr § & o e &t
T faer @wd FF wreEr ot
gfadl &1 @ 8\ 60 wiama @rw
T & [EET ST AT § | ST
SHE, SEEE ) A g €
saT faw & 957 € wafad s
TSl H UL AG THG | a8 F
qegafq & AU F AT FY @ E |
qUAT AT TG X W O§ | gHdT
wifmg fram &@ 2 5 awafy
F g G F AT 9341 o S
21 IR FEA T & AR w1 A
T F 1 AL &9 #7397 & IghA
ar ugl 9% ¥ fRar fF qum
Mifrafze fafeet &1 @@ F
qT R0 | @e | Wi Afuafe
s fafree & @t e fafeed
Y I THAT & | 9 A g=A faeey
FY TTE 3G | T HIE FTH TG 7@
e a8 R E I | ST I
THL T WM W SGT R A1 qg A
T TATE *T q<H TGl 3ER | Ag qr A
F AT ADE N AFTH FT @
R 1 o e el g
¥ S oA O AT T 7O
W ¥ s T @ g g a
TH A G T Faw o e
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[ &Y =T armaE wred]

gferw & fooawmT &1 g § 1 3w
ghemi @ warg @t 9| w7 g,
g%t Fo@a faar g & a9 s s
T TIfeaT 94T T @ O§, gaw™r
ST @T B! ¥ 9T N S| 9% W
I FEM F AGFT § AR FATQ
TAT TFET ST Wl & dT AR
orq STFSad EH IWE gAHe
FA AT WX FO 41 & qa W T&A
Iqd  ATEHT & W femnr &R,
FAAT F fear SA | gRAET A 9T
fagarT & @@ et H Ot 93
3 wra dfcerdi @ g E whww
freer W@ & IR I@q g T AT
fgeg swar & 7 =™ 3w § W™
[CIIIT AT FTAH O A AT 9%
TETT MAT ST T TE TS
TTEfaat &1 g FA | I quR /i
A FAM | G JT TT N OATEA |
FIE AT Agl GRAT | AT FTHH-
FL AL T | T AE N1 A UF
g @eer aiaa & fad @gr g
a1 SAERT FT AT AT I 9T F
efiFT qTgs 3@d W T | SRl qg
TEAT FAHT AT | IAH! G9T ALY 4r
fr agiem-wn &1 gwar £ W
FTWN IAFT ST d& FT IAT U7 |

U FON T O - 9 g g
F wWmT | 94 & |

St WIS @ qESH . 99 gHT
g g SrFTE Fam &, TIeE
FET A7 q 1 wF I AT TG )
SHTAT a8 AT &1 WG AGT SEAT
T TAT §

#ft wrfarg wotw mawt o a3
HEC ISR

=t W7 qrEEw Wit T
@ wafqeer & | g @ @ 939
AT &1 IO A §, @i ey
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g1 W § qoaw § wefha # 9L |
o9 ge gHHG g v gwwr q
T &\ T8 I &1 w4 W RS
FW@ & A g o faw ¥ o@gw
g Tafed ag aw gak fed s gl
T ) U THH AT ST A AT
FTE

AT vefafaedad diF a&f &1
o Fgad ¢ f& faud @@ F oum
TIE AT g ) W S g fF g
99 # q@d Aqgl 8, R U
THTATT a9 FT HIS 6T TGl ¢ |
SIZE g 3@d @ gfdas § S gD
M Fgd & HIX AT SAH o9 g
g S & gW WU WA T@d g |
AT TR ST FT 9@ IR 999 ATQT
g, w SWT F & gw 3w ¥ gfe
m‘wm&r%ﬂawwg‘r@g
A B W 8, SEy Afgami &
quqfaﬁmamélma‘rm
mwE T g fF oumg, @, A &%
Tl g @1 feer divEr @x F9 8
gFar g7 fefegge w#faedz  gfwmt
¥ I qEY FLAT § WL AT & fFQw
BT ST a9 &1, g9 a9 T a1
FM | T q<g &1 gV osfafed
g T W M ggr 9Y 99
gC § #R #gt W § T g
TG & € | a9 T 9 A {
960 RN g | M 98 WMl
AT & o AT gEE S g
AT dFT AET FAET @A A G
afe & ag Fgar =WEan § 5 ue-
fafrem § oz @ faaga &
T OB\ AU wmw § wsafg ¥
g 5 g ogaR & R 1§
gumar § % ag a@R #1 99w §
fag &g ™7 g1 ST SaAr WAy
FEAT ANMGH AT | dfFd, TG Far
ﬁv‘?mfﬁmgéglaeﬁ
A% @ ITEEC T F@d g
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o Y AR W § el i
AR G ROt Y O G B
QEW A ®E ol F a3l A
TAAT S @I g | Uga™ § TH F9
g 2 GF Alfeaml agE F oF-
UF & Fs AR ¥ W GRAT g
§ g g Foay Ao 3
F1 THRIT g1 av =Naar ey ey
AT F, = ugaEl § w5 waw
oW Fwr A5 2\ R oqwar § fw
ME NS FAT FROT B aFd § 7
AT 3G Y &R § gl
9 TN g &, sfEw S F amad
T gfeeal oET gn 81 SeEe
TEET ¥ UG WO § Fgr R sed
T@ TFOARE TR | SN 80 T
wrR foar &) §fee § quar =mear
g 5w ffoa qon g@ § OR =a
fed & W § =@ ax ¥ g&
T oFaEr @ g/ Awar § 5
ST § OHEH S AT AR W A
N wF ygfa v g AT o=
T ¥ G FTE, Igq G A
T g =ifgg o Tsgafa & s
F 24, 25 TR 26 Jwx ufE-
WAT ¥ §d9 @d g1 3T qed A
Rl 7 F4E Tmer g A T fa
™ W §F o AF g al
TRl AZT A A TEW ALl g |
g7 &% g al 3 g1 saqr Asgaw
T o qF #W q &9 4 O freq
10 9@ ¥ UseAfa & W19 &

T @ g A7 T g

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): Sir, he said
that the President’s speech ig ridicul-
ous. Is it parliamentary, Sir? You
say ridiculous.

» SHR] BHOLA PASWAN SHASTRI:
Yes, it is ridiculous. ¥ vzl & g2
F1 T T B, A7 A wegufa AW
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Tt ¥ fad g § 1 have a right to

criticise hig speech, Mr, Minister,

SHRI MAGANBHAI BAROT: The
word “ridiculuous” in my humble
opinion is not parliamentary.

SHRI BHOLA PASWAN SHASTRI:
I am on my legs. Let me speak.
(Interruptions)

SHR1 ARVIND GANESH KUL-
KARNI: You refer to the book and
then talk. (Interruptions)

THE VICE-CHAIRMAN (DR. RA-
FIQ ZAKARIA): Order, please. Yes,
Shastriji. T

st WAt qraEid At o
AR &1 gAT qA@ gAAT ArEd |
9gS 5% 7 & o sy G e & 99
9 F gA7 UF we Al qE T
HosidE Twl AR A WeR S
M W A G AT SR A gAv
2, o i # feved =@ fpar 27
g #1E a9 @ FE g WK
T T FEUGAEEd O Far
g -

St AR qQF . B 1 Th)
Fg g % @ ag wew E@dw § 7

WA Qg omEEy ;&
(sqaatd)

St FAATE S0 A a1 #4
CEUA

st AAT QIETT ARAT - qAH
T FE g A8 TAQ K | AW
ZHIR ATF F1 T TS JIST H 77
g 2, ag GRer & fomr g W
g AW T WEed i aied Agl
W E? A IET QG oA
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[ S arear wrEEi]

e WET A gew ¥ gu g W
g w1 A faes 13 AW
¥ gw 7 feur @1 @y 0 owW-
S qifedi 9X HTOW ATEAT STET
g f5 § @R w1 ggam @A
w g Wfew o gw & aweasi
FTT FA b fod 7 Fw FA 7
g7 #1 ww g f& o fagawa awr
g 9 WAEE A QW 1 AmA
gl ® ASGUE 9T [REX AW
feam | W wOSEE # gan,
gw @nr, oy oty § W WU
gu-fafaee, wFamT FET W1 §
o SrEw-fafaees F ga qamar |
ga ami 7 #g1 5 ag uE AwEw
T g W 3w ¥ I, &3
Ffed | gw S waw g § afee
TE AT & e w® fFoag 2w
F TREWUA FT AT g, FH WIS
FIH § 3w F1 feg-dwimA T @
AT | TG FIHTT H TAEIRT & )
ST At ® e 9T § STH A
faegar aff @t swfaw e &
S AT § I 9T fgvaT FEAT qgar
g1 gRum 1% gfaq FHiE
% faq 78 § o @ a@ A a0
afqq Uy 6@ 7 foau gar 9
g7 § fad 9g 3% § qAr s T+
fF smam #r gz fgegwmw ar
g | BW AWM & ytg Ig Y AT
or @ & & agr fa¥dr  wiyewr
§ 91 ag A FT G g Y TR
ol TF qITH GEHIT 7 1T TGN
frar g % agr ax fager wiwaar &
a7 7§ ) W ag & R owem
#r werg & fRe wiv 1 g9 @
qr g7 AR o qry 9% frew #
fao da & 1 a8 T fF um vux
93 gu § whwg @ agw w9

TowET &Y g 1§ g A AT
glﬁm%ﬂaﬁtm%fm
A ot "% fred & fag dam
g o gy & aa Ffgd, WY
T gHAq & | W §F F IW |
99 W 9T HFS W AT ATQ
A H @ AT A | g AT
ag g ) I ug g & ) wITEaER
M T | wifRET a9gT ¥ W
AT, AT e FX d 1 9 qfeTw
AT Fgi AT | g qGT QAT |
T FY AT gl @ | JIHET
9T AT wE 1 afes & g AT
g f& omam & gwewn 1 g FW
# oq gwer w TR & W@ § 7
yOHr HAT FAT § 7 UG AW @
TR FT gATT g, TOIF THRAT
FT O & | UF 1T FE TS §
ff wma e ¥ w@@ gu w
A gAHmE wifgw A wdTgAT
g & wEwm wwar ofee f@r #
st FgT ST g, SHEr AT
gig | Tga W 7 ag afewg & ar
41 zaFT A (wr 9 W sy
FQIE | ATHT ) AITH FEHAT Fi-
far & ag effaca av 1 0F T/ o1&
9g a7 ot 9Y agg fawi aF @few
N A gl wF g § fraw
F AFEAT & A @ fFAFEr
A qq Ao FEEHNT AT HY
JE@ g, a1 faar 9 ok 99
T & A Big foar w1 g -
T § 1 9T UG TC T | Al
IR A § A A g o
q§ AWl H 8T qOy I g, W/
g %, qe faqg o § wEt
gare faar s@r &, s /9 F9 F
ard & ar fee drg #F5a f TATIAT
gt & AW g9 wggw fear omav §
fF dm *+q& gt =fgw 1 @g
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T FH OFA GU FE I T
98 oiq 31 & faw f5 aw@q w9
g s faw wAd @ ) ="
drq FAE uhfrea @ @A §
-9 faq &@ gar & AR 9w
A GEq | I T FFE A
g MR wmw Awmw N
Ffgs T 2 a7 g9 TS Y
g mia FaeAr sa wifar fifag
A 3fEu fr 3w & fow da #,
IaX w3 A, fage §, wEw § e
TE F FUAT URT OB OW E
Tgl 9X wrfeesH &1 am foar g
s 9% gq‘u’ggﬁ'?rﬁﬁﬁ fHETT,
Jo dte # fErg-waawml & JAFT
S g § A fms @mor arfs-
T J7 T 9Gg A9 FRE FEL
FYASTE A1 Wr 1 WA 9w
§ e IR N W g R o
TR U TR ¥ WA FW
qT FF "I FT @ | mwEwy S
oiél & 94 wee Fee w1 fewig @
fe 7& ar sewmaw &< faar man
g o fwer fer .. . (swaww). .

7 st afewr fag @ (faRR)
faar femr wm & 0 (s@aEm)

st Wi qEE wE 0 §gd
geet g § 1w fuer fmm man
g oat gfgwr &Y o @R St &
g @ df @AFK | T qgd @
& 1 fpa zq fogrd: @it ¥ F9
IF FE FAM | TG A FHAT §
[ @rEz S g, AT owE S & 9
fafuds & 1 & grew@waw Tifafes
F1 faamdi T g, AW-UEEE H
fagrff o 7@ g § waga
ATET-FET T1T FIA AT AT
78t § 1 afeT & o FT O ATHA
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¥gF e § WX SE F@ar g
q g9 a9 q1 I99 qH IFAG @I
&1 F0 S Armar g SE F LA
§ g Fgar § | weIaAfd F omiw-
qareor F 108 S F 73 §
T 7 fFamt #1 999 & fag @ aqr
fag &, mifwfar %t sagear ¥ § Fi@-
TG WX T TBT Y | §ATT ST
T g1 AT 8, ag HY S Ry A &
ESCANRE I RGN SN B T E
ey w1 g 1 afew ag s
frar wor & o=@ wewsr ¥ Fenal
FT AT T 4T FulEp A AT
F AFNAT  FGT A HfEE  AFA-
Wz F TG & | g a1 A
& gulers § A =T, faER
& s A 9T, 99 g8 3@ fw
T AT T & WAT 81 T W FHardi
#r 2 fear ag Afer s =Rw
fFqE A w1 1 TEAAT &
FW g ST Afgw + A s mEeade
F1ag #Hfee 39 % (o TR AZE w9
o= gfd 1 1971 F Faw F wrwdd
N TE A AW X@ Afww ) firg-
WA A 55 FAT AT gEEr 2
[E & 18FAT AEHT FAT § |
THT F AAAS § ST g AT A
F@ 190 AR g W FE
™ d § oaER a@ E 18 %
FEA ¥ ¥ QT 340 fRm § 3R
o= FUs @ftey w9 § 1 e -
qf St 7 99 & fFozw 2w
¥ gfigy aoge st w@E ¥ =\
g7 T ¢, g wifeanh T
¥ F AN F 1 ET F AL H -
aft & whawew ¥ o st A
fos &g & War & v F®
T T T AW A § & A
g #1 a9 H a8l &% W
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[ =Y sy qraans wved ]

Agt | w18 fa=w A€l & & so-
guremer S, & o7 &, wfed
Tegafa Y TR W fergem™ WO
gfqge a9z 7@ § | g 9f" &9
HEHT @Y FT &9 HQ & | ST
9% @d § 3 a1 g A9 Sad § |
gF Al BT FT ATEHY ST )
T @A AT SOfA0 g gl Siad
fe #8f & B¢ 7 g 90 ag &
AT TETEET § | Irseafa & srfgsmao
¥ e & fag F o oAd g
T qTH FIE TWTT ARl S ST
ft #1¢ ww Ag 1 Uy el
FT AFAAGT FT § TR TR FZA-
qTdr g | ag AT qegafa FT W &
T OIWH 55 FUS I AERT g AR
el T W W g | 9 R
AT gfee ANZTE | WUE de%
fenréliz gro v wow @ g€ &)
99 F I g 5 S Awgd g
a fer A 8, 9g wog ) Fa feme-
e #F @ ¥ yafas ST & fag
FHT AE €1 3@ faww W ow dw
TR g1 98wl S & fag
#T% Tel ¢ | 1 famar g ag o F1or
gl & 1 g W frear W & gEd
W | WA 9T WO ST 8 ) g
fafedz fear sar &, sg-afet &y
dgSAdr & ST §, 9T T &7 ST
fear staT g1 A9IH WM X wEX
WY gU E 1 (Tma W 9EY) 3o a9 FqT
faeter ? St AT wE S A uF Ay
9T TG AW, §F TG 7T 4T I
arfr &

JAEHETR (7o (HIE wwifear) :
ST GEART FIY, ATIFT d&1a7 A a9
LI AL SR
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St WAT QIRAER WMEA © ATIH
a faz migh 9% | 7 #E T E |
PTUET TaHde gar F@r g & fwam
FrgaR fear g 19w T @ & =
fra W uF W Y g,
qETEA ATE § 3EH IT F A4 fan
g | THFT gH AN FQ g | &F 4T
fgars STdd | AfFT ST 9T FAS
zq W § gftgTaegR &, 91 &9 7@
g v fau weufa & wmw § 112
TIA AEl &\ g8 qeulq #T W
e F fomde F@m g (@R
F FE) AUH  FEHFR g TE
ar AT FT gFA g |

IqaATETe (o WWw wwear)
ATEET S, TG qT AT o7 FT G & |

ot W7 arR AT A F 9g7 gw
g1 i & i & W 9% agd
gw | WM A 7 wiAa F e
¥ Argw g g | efEd, o @rge AR
T AT & WX T & BN GHENE
AT | gHTX 9T §1@9 T @ §
zgar sEmtasT gar fF edt aemr
T FL qA G TS & | AT qI0H
M FQ § | B THaAutT  Freer
q 97,500 &UT Ufsa® JFeT F |
Fgl femr gom g @A % om-
geade § feer &= gEr R
Tl F1 @w F@ & fag 1| 3
@ AT T A1 FWAC HA SEmT
g T w1 AT & A ;4 OF
zafqg  @gsfas Staq § g %
&g &M o aref aidt g faegean
g e wr fram w faw 1 gEeET vt
gHT &, SEF S=91 & ag 9T aars
gt 8 SuFt @M & fay g fyean
g HIT gura TAfes &1 wT q@ar
T & | A G § TG FE A
AN L U (G R R
Srar g, FE Fe fowrAr @Y Faiw

]
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#g  wWiefgal &1 #WT #E W
AIT GMEC T4 F WA Fed @
gaq wigfafas & sadr  wfqener
g | mw aF & qiF q=adE
el § 50 gXge § sarar faeny
qradi ST @) M 1 7 9 @fagy
g a @ fowh wr & fag  faen
qadf @rga § | fael qradl @
ag ar "mew wior g S
wiar ¥, '@ ay qEl AW @
my $‘rw AU G |G
9g @ @Y §. .. (swaws)
EIXAAT qF A WR YT AT |
wogd A1 q1 gA A | #A &l A
awr § fF wRgnw @19 W FW
g F1w A d7 | ¥9 wfed, W
TE WS SWF | T §0 ag &
i, &7 qfonf; § a|@ | Fg Al
T E Al T ag ¥ U™ H, AHA
A, T@ wsq % a1 gW T
Tgd, & A9 A4 § Ug A
qr § qw A oI § 1 ogw W
TaqRe ¥ ¥ #F o wEA suA &0
mfas @ § afFr 30 a@ #
T WS F FIH G fAAM [
FR A AT GAF! FFAT AMI F
fg | guiy €T AW ™ W
giee FaT ® g9 TAT g |

feF @7 =%, sfeds s ga-
fay | mow ¥dve quwis § faar

g ¢

“The result has been a gignificant
slowing down cf the inationary rate
from 23 per cene to 15 per cent.”

T ¥ zafe fear & & v
AR 9ET | T A TN ¥
T Wiz fm § 1 S SR AN
oA ¢ @Al a1 fwaw e
ey & awaT 1 ag S W e
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frg 83 N gww gww faed
& ugy & ITFr wier € 0 wfew
FgT HT 7 FAFT AT AT § |
Fa A7 a1 FEAT § WA gL A
AN TR T QTG
f& a&f a5 @ & @ifag 1 A

g oww § ff oAt w9
W E | Fgw A7 ¥ afi
AT AT9FT 23 gY@ 15
Tde 78 wsefd ¥ qgar &,

frae foes a@, fad #3799
a fag &7 , ga @ T8 Fama |
g @ FIRT AT I INT qrAq &
Fad 99 T TEF AG Fg@Ar g 0
GG I U
T # oy @ femr saw  fag
™| oaET & #1f wm T g
aemfEd & fau # wm T @
ghomt %1 g T @ T gea |
mifearfaat &t fv 3g© wra ar

g. . .(sn3gwy. .. @@ @A
ifve. . (smagm)
A adw Qe ;- (|EUE)

AR wd qAMET | O T T
g ot sifeaay zq A%
g 7 fagw GB WS F4Y TEAEE J
§ m w7 wfwam

st WA qrEew Wi o gw
mey Fft TR A F@ , "W
graEag H 9T @ § ..

S sitwdt adw@Ee ¢ wa W
T 19 T [EY AN q7 ¥ W
¥ frooaw I H .. (e@auwm)
Iqar q@or Ag A1, . . (sgIUm)

Y WIS qQIEATT qRAY . A5
% og qar § 5 sedr w7
ga gnEEg gex ¢ & AT av
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an §. . .(swaww) wa H Al
TGN ARAT §. . - (sqAMA)

wfg wmsr S F aiw 4@
§ § TQF adig qag & M #
Wa # ag ag F dza g fFoAm

fex Fgaar gzar § A fra &
fogq @Y faa =gy 9x & @@ @
aaw fau wz 8, ww=ufa § fag
¥z & Sew fafveer & fog &7 @
Afew w7 @ wa  Gafac & e
99 ardf ¥ M9 qGT AT & T K<
gH @Ml F' 99T AEl g | wfwA
§ ag *ewc doa § % 3@ asafy
F WNW & qA A facwr g€ @
" g9 AR & TG FT IgER
qEARA &1 IgaR, wicafaai 1
g g\ arar Agl g |

SHRIMATI RODA MISTRY (Andh-
ra Pradesh): Mr, Vice-Chairman, Sir,
being the first speech in thig august
House, 1 seek yours’ ang the hon’ble
colleagues’ indulgence for any omis-
sion that may be noted.

Sir, the President’s Addresg is to
be welcomeq for itg broad perspective,
new directions for economic and social
-welfare and a bright hope for the
future, The House is aware of the
economic gloom left by the 33 months
of the Janata regime which hagq ad-
vocated ill-conceived economic policies
and inexperienced budgeting system.

The Address, therefore rightly takes
up long-term measures of economic
growth and that of self-reliance, The
measures taken up by the Govern-
ment during the last 13 months have
retrieved successfully the economic
disaster by the policy of drift and
lack of direction pursued by the pre-
vious Government.

There ig today an all-round increase
in production of foodgrains, food
crops and agricultural products, The
lethargy with which the previous
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Government worked hag given place
to economic recovery and maximisa-
tion of production through agro-based
industries. Regional inbalances have
been improved, which hag provided a
new outlook for backward-area deve-
lopment, The nationalisation of six
more banksg and the re-introduction
of the 20-point programme hag kind-
led new hope smong the people who
had been denied the utility of such
welfare activities.

The denigration of public sector by
the harmful measures of the former
Government had demoraliseq those
responsible for management of public
enterprises. The industrial labour
front bad escapeg their involvement
in industrial productivity and overall
growth of the national economy of
the country. The revenues of Railwaysg
and rural development hag gone off
the rails. It wag a hard task for
the present Government to  bring
them back on rails,

The Sixth Five Year Plan has been
finalised with greater economic and
social measures for the welfare of the
people. The weaker sectiong of the
society feel confident that the Gov-
ernment doeg stand for them. The
programme content of the new Plan
hag restored 4 sense of dynamism for
economic development. The Plan, as
has been gtated in the Address, seeks
to reconcile the requirements of gro-
wth and stability strengthen the im-
pulses of modernisation to  achieve
self-reliance sp ag to reduce inequa-
lity, unemployment and poverty.

However, the Address doeg not
mention any measures by the Gov-
ernment for the welfare of women
who form 50 per cent of our popula-
tion. Awarenesy createq amongst
women, which is responsible for the
constant exposure of atrocities against
them, should have been taken cognil-
zance of and measures worked out {o
give womep confidence that the Gov-
ernment in power recogniseg the
problem and wisheg to solve it.

Unless women get a better educa-
tional economic and gocia] deal, the
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future generations created  through
them will remain under-developeqd in
various respects. Similarly the pro
blem of literacy has not been tackled
adequately in the Address. Who does
not kncw the harm the country has
suffered dute tg near 70 per cent of its
pecple being non-literate? Even the
literates who would like to continue
their education through ljbraries and
reading roomg do not seem to have got
a fair geal in the Address.

Another arca which geems to have
been neglected is tourism. The tou-
rism industry has tp be gtrengthened
by various measures to boost the eco-
nomy and the foreign exchange posi-
tion of the country. Several States
shoulq have feeder jir services, apart
from the North-Eastern States that
have been mentioned in the Address.

Thig year has heen proclaimeq as
the Year of the Disabled. Yet quffi-
cient measureg for the welfare of the
disabled have not been  specified.
Through the Uniteg Nations ang seve-
ral other internationa; agencies like
UNESCO, WHO, the problemg of the
disableq people have been gspecined
and Governmentg of member-countries
have been askeq to devote their atten-
tion to these unfortunate peonle by
providing varioug welfare measures
for their betterment and gocial deve-
lopment. The Addresg should have
taken gufficient notice of thig issue,
particularly when our country abo-
unds 1|5th of the total disabled neo-
ple of the world The Government
has taken sufficient measureg tn con-
trol price rise. Yet it has not been
able to gvercome this problem com-
pletely. It is necessary that people
shoulg know ihe measureq the Gov-
ernment proposes to implement to
bring a curb on the tendency among
hoarders and blackmarketears to ex-
ploit people by whateve, measures
they adopt. Stricter measureg should
have beepn svecifieg to give relief to
the poor and ihe weaker section of
the peoole from thig ghost of price
rise, Mere checkmate of the rise is
not sufficient which the Government
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hag done during the last few months
it has been in office, but what is re~
quired ig bringing down the prices 10
the original level in which the profit-
teers do not get y free hand tg fleece
the people and the people at large get
relief by not payig more than what
is necessary.

The Addresg rightly mentions the
prestige the country has earneq on
the international map. The principles
of co-existence and the policy of non-
alignment that had received ga set-
back during the 33 monthg the pre-
vious Government has been in pffice,
have been vindicated once agaip thro-
ugh the mature policieg of the pre-
sent Government with a few of these
mentioned glready. It gives me great
pleasure, Sir, to lend my unqualified
support to the Motion of Thanks to

the President’s Address. Thank you
very much,
SHRI GHANSHYAMBHAI OZA:

Mr. Vice-Chairman, Sir, the President’s
Addresg provides ug with an oppor-
tunity to know what the Government
thinks or wants ug to think about its
performance during the year ending
and what it proposes to d¢ in  the
coming year about the varioug pro-
blems that we face. Now, Sir, if one
were to be asked, “What is or what
was the most critical period in our
history afte; {reedom?”, one would
unhesitatingly say that it ig the pre-
gsent one, Ask any knowledgeable
person, any intellectual any conscien-
tioug citizen in the country. He will
certainly say that the country has
nevey faced a more grievous situation,
We had warg in the past there was .
agression on this country in the past,
there were severe droughtg in the
past, there were floods also in the past
and we faced many other serious pro-

blemg also. Today we cannot gay
that there is any aggression ovn this
country, that we are facing severe

droughts or scarcity of food or floods.
Even then, Sir, all of us think that the
situation ig very critical and  very
grave. We do not know what js in
store for us. Many conscientioyg citi-
zeng are keeping their fingers crossed:
they do not know what ig going  to
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happen, what shape things will take
in future,

Sir, in this context when I see the
Address, if I have to describe it very
shortly I would say that it ig an os-
trich performance—with some difle-
rence. As the hon. leader of the
Congress (Urs Group), Mr, Shastri,
pointed out, it is most disappointing.
Here is a. Government which takes an
ostrichlike attitude to the serious situ-
ation in the various gectors, various
spheres. But I would go further and
say that the poor ostrich thought that
because jt has thrust itg heag inte
sand, everything is all right. Here in
this case the ostrich, that is, the Gov-
ernment, wantg us to believe that
everything ig all right. Tt very well
knows that the situation iy very bad,
even though it hag thrust its head into
the sand. But people cannot be fool-
ed. You can fool some people for all
time—ag it appearg at present-—you
can foo] all people for some time but
not all people for all times. People
are getting disillusisned, It is true
that you have got a very vast mandate
and you are entitled to rule this
country. As you rightly observed in
one of the paragraphs of the Presi-
dent’s Address it is said that it is no
use being complacent. They warn
themselves that they need not be com-
placent. Sir, the situation, as I said, is
very grave, I do not want to take a
partisan view of all these things. Be-
cause you are in power, we want sclu-
tions of problems from you. Maybe
that some problems cannot be solved
forthwith and it may take some time
to solve them; but we want 3 tone of
earnestness, of sincerity, which is
necessary in any democratic set-up.
But what do we find? We find utter
callousness, utter indifference to pub-
lic opinion. It will be possible for
you to rule for some time, but it will
not be possible for you to govern
and to give results. We have been
seeing what has been happening in
the country all round. Take any sec-
tor. See what is happening in any
sphere, in any sector, Take, for exa-
mple, the economic front. If the na-
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turg is not propitious, ar it was dur-
ing the former regime, the then Gov-
ernment was responsible for what-
ever calamities the people had to face.
If the national income goes down,
the Government is held responsible,
If the power generation goes down
because hydel electricity cannot be
generated, it is the Government that
is held responsible. And if the nature
ral production more than perhaps
pal production more than perhaps
you had expected, you gloat over it.
Because the lakes are full, you can
generate more power. But you toke
credit for it. How long is this going
to continue and how long are you
going to take satisfaction out of it?

As I said, on the economic front,
the situation is extremely gloomy.
We need not be complacent at all.
Touch anything under the sun in this
country. Look at the public sector.
What is the performance even today?
We have invested huge amounts in
the public sector and what is the
result? They are almost all running
at a loss. And on the top of it, to-
day we have got the labour trouble
in which lakhs of workers are in-
volved. Take the Railways. Can
you derive any satisfaction out of its
working. Inefficiency is the key-
word. Take your telephone system,
Just now I tried to talk to some fri-
end from the lobby, but I found no
phone was working. All phones are
mostly out of order. Take anything,
as I said, under the sun. But still you
are complacent and you derive satis-
faction out of what the natyre has
given you. This is the most unfor-
tunate part of it. I do nof want to
take any partisan view of this thing.
This is the cumulative effect of what
we have done during the last four
decades after freedom. Recently we
passed a legislation about the control
of air pollution. Good. It should be
done. I have no quarrel with that. 4
But what is necessary is to provide °
for conirol of political pollution.
What is the panorama so far as poli-
tics is concerned? Look at any State

-
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in any part of the country. Ask the
people of thai State: How is your
Government running? Bring any
person who can say with sincerity
that he is happy with the perfor-
mance of any Government in any
part of this country. Why has this
happened? Sir, I have been saying
that we sometimes show. some confi-
dence, some faith, in the letter of the
Constitution, but we have utter dis-
regard to the spirit of democracy, to
the spirit of the Constitution. Just
clinging to the words of the Consti-
tution is not going to pay us any di-
vidends. Democracy does not mean
that we have only the forms of de-
mocracy in this country, the Legisla-
ture, the Opposition, Budget, Ques-
tions, Answers. These are only the
forms of democracy. But the spirit
of democracy which can make demo-
cracy function properly and achieve
the results we want to achieve in this
country cannot be had unless we
have got the spirit of democracy pro-
perly instilled in this country.

What is to be done? Unless all of
us put our heads together and arrive
at some consensus on how to make
this apparptus function properly, I
do not think there is a bright future
for this country; we will not be able
to make progress on any front at all.
The time has come, I think, for all
the political parties to come together.
Kindly do not say, do not be com-
placent, that you have got numerical
majority. You had this majority in
(977. The Opposition was much
more in disarray in 1977 and before.
There were small groups. There was
no well-defined opposition. Even
then, what happened, So, merely go(
ing by the votes or by the so-called
majority in this House or the other
House, is not going to lead us to any
solution unless all the political par-
ties put their heads together. Do not
take all the political parties for
granted because, in your view, they
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fhave not got sufficient strength or
they have not got the popular back-
ing that you think you have. Unless a
consensus is arrived and we establish
some norms to be followed not only
in the Government but also in public
at large, all our institutions are go-
ing to deteriorate very fast.

Touch any sector as I said in the
beginning. Take your educational ins-
titutions. Can you derive any satis-
faction out of what is happening in
our education? All of us are very un-
happy. Only today I read a news
in a Delhi paper that admission is not
possible in good schools because peo-
ple do not want to send their child-
ren to schools run by the Government
and the Corporation. Why? Poor
people and middle-class people can-
not afford to send their children to
public schools or the schools run
by some good institutions because
they cannot pay the [fees. They
have  necessarily to send them
to the schools run by the Government
and by the Corporation. But they
are utterly disillusioned about the
education that is being given in those
schools. Why is it so? It is because
we cannot create an atmosphere
among the staff of doing their duty
properly.

Go to the hospitals. I know that
people are utterly dissatisfied with
the services that they get in the hos-
pitals. Why is it so? We pay heavily
for the doctors and we pay heavily
for the medicines that we purchase.
Even then, those who have to go to
the Government hospitals are utterly
unhappy. They are not at all satis-
fied. Go to any hospital in any part
of the country. Thig is the position. 1
can enumerate so many institutions.
It is because, as I said, no norms of
behaviour have been laid down.
What are the norms of behaviour
that we are laying down before the
country? When the highest amongst
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us can be accused of corruption rightly
or wronglyf&I do not say always
rightly, people at large read news-
papers; they hear the news—when
top-moist people level charges of cor-
ruption against other top-most peo-
ple, people say, “Look here, these are
all corrupt people.” And lakhs of
karmacharis all over the country say,
“If people at the top can mint jakhs
and crores of rupees, what is the
harm in minting hundreds and thou-
sands?” If we behave in a disorderly
manner at the top, sitting here—
consider the scene that we witnessed
the day before yesterday in the Lok
Sabha—-how do you expect people at
large tc behave in a dedicated, disci-
plined manner, in the various insti-
tutions of our public life? So, unless
all of us decide that whoever he may
be, to whatever party he may belong,
we are not going to tolerate these
things, unless those sanctions are en-
forced, there will be no improve-
ment. As I have been saying very
often, only legal sanctions are not
going to help us. Society is kept in
shape Dy so many sanctions. You
very well know the moral sanctions,
the social sanctions. I am afraid of
what vou will think about me; you
have zlso to take into consideration
what I will think about you. Now,
even legal sanctions are getting loose.
Go to +he rural areas. There is law-
lessnesi and “goondas” are having
the uppier hand in all spheres of pub-
lic life. Your Panchayats are heing
controlied by “goondas”. Our co-ope-
rative movement was the best in Ma-
harashtra, Gujarat and Tamil Nadu.
What is happening even there? It is
going clown. It is not yielding the
results which it was expected to give
even in those three very good States.
Why? Because unsocial elements
have come forward and they are try-
ing to take possession of your co-
operative movement also. So, taking
into view all these things, we will
not be able to achieve sufficient re-
sults only through the Government
machinery. The Government machi-
nery has to play a supplementary
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role. We have to create a climate in
this country, and that climate can be
created only from the top. We have
to educate the people also. It is a
two-way trafficc. We have to educate
the people, the masters. Democracy,
in order to be successful, must edu-
cate its masters. We have got to edu-
cate our masters. But, at the same
time, we have to lay a pattern of be-
haviour before the public. It need not
be proved in a court of law. We see
before our eyes what is happening
and every now and then, people ask
you to go to a court of law and prove
it. This is not the way of creating
a good, healthy climate, or the way
of fostering democracy in this poor,
illiterate country. We have to lay
down a very good behaviour pattern
at the top, which should percolate
below and also educate our masters.
Unless we do it, all these exercises
are going to be futile and they are
going to pay no dividends at all.
Take it from me—Sir, T would like
to warn the House, because I am at
the fag end of my public career—
we are facing a very grave situation.
Posterity is not going to forgive us
for the way in which we are behav-
ing in this country. Don’t be com-
placent at all. See the writing on
the wall. As Ceasar was warned, “Be-
ware the Ides of March.” I dont know
which March, but he was warned
“Beware the Ides of March.” All of
us will sink together unless all of us
put our heads together and arrive at
some consensus. What happened in
1947? The Congress invited all the
political parties to frame the Consti-
tution. If the Congress had wanted,
it could have kept out seasoned per-
sons like Dr, Ambedkar, Mr. Iyengar,
Mr. Santhanam and others. But it in-
vited all persons from all sections of
the country to frame a Constitution
for the country., because we were
framing a Constitution for the coun-

try, not a Constitution for the Gov-
ernment or the party. In the same
spirit, at thig critical juncture, if all
of us do not put our heads together

and arrive at some consensus, I think
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we shall have to repent for what is stands
in store for us. morrow.

THE  VICE-CHAIRMAN (DR. ;
RAFIQ ZAKARIA): The House now
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adojourned ~till 11 am to-

The House then adjourned
at two minutes past five of
the clock till eleven of the
clock on Friday, the 20th
February, 1981.



